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SHRI GADILINGANA GOWD: In
view of the regrets expressed by the
hon. Minister, I am not pressing my
motion.

SHRI SURENDRANATH DWIVE-
DY: Was there any privilage motion?
The Member says that he has moved
a motion. .

MR. SPEAKER: There is no motion.
He had raised the matter under rule
377. He is not pressing even that
bemuse he is satisfied with what
the hon. Member has said.

SHRI H. N. MUKERJEE: Is it not
necessary for us in Parliament to
make it clear that we do not mind
in @ commentary of parliamentary
proceedings any expression of views
in regard to our work? I personally
never hear this radio commentary
and I do not wish to hear it, nor do
1 think that I would miss much if I
do not hear it. But the point is that
if in a commentury there is no eritic-
ism theqn it is not @ commentary. So,
why should we object to criticism?

MR. SPEAKER: The newspapers
also make criticisms. We cannot
help it.

SHRI HEM BARUA: I hear the

commentary and I like it.

——

12.17 hrs.

*DEMANDS FOR GRANTS 1968-69—
Contd.

MmasTrRYy oF DEFENCE—Contd.

MR. SPEAKER: The House will now
take up further congsideration and
voting on the Demands for Grants
under the control of the Ministry of
Defence.

I have received a number of calling.
attention-notices on defence matters
such as the supply of Paiton tanks
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to Pakistan and things like - that.
Now, here Is an opportunity to raise
those issues. If 1 have to  admit
the calling-attention-notices on _the
same subject which we are discusaing
now, it would be difficult. Therefore,
I have disallowed some of the call-
ing-attention-notices pertaining  to
matters of defence.

it Ay fomdr (R : 3w §, s
qiwm oWt et & oo ¥ wg
g T §

MR. SPEAKER: Hon. Members can
refer to these muatters during the
course of the discussion. Particularly
when the Demands are under dis-
cussion, this is the most appropriate
time when hon. Members can discuss
the important points. Now, Shri G.
S. Dhillon may continue his speech,

SHRI HEM BARUA (Mangaldai):
May I seek one clarification from
you? You will allow Members to
participate in the discussion on the
Demands relating to the Defence
Ministry. But then there are Mem-
bers who are not going to participate
in the debate but who have tabled
calling-attention-notices. . .

SHRI UMANATH (Pudukkottai):
They may be passed on to the Minis-
ter. "3

SHRI HEM BARUA: Will those
Members also be allowed?

MR. SPEAKER: I cannot allow all
the five hundred odd Members to
participate. = Whoever participates
must raise these points. How can I
allow all the five hundred odd Mem-
bers? That is not within my power.

SHRI S. M. BANERJEE (Kanpur):
Let us frame a questionnaire and
send it to the Minister.

SHRI SHEO NARAIN (Basti): Let
him get it typed. We shall all sign
!t- 7

SHRI G. S. DHILLON (Taran
Taran): I mentioned yesterday that
we had learnt certain lessons after

*Moved with the recommendation
38 (Ai)LSD—7,

of the President,
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[Shri G. S. Dhillon]

the 1965 Indo-Pakistan war. Otit of
those lesson one lesson was clear....

AN HON. MEMBER: There is so
much noise in the House. We are
not ab'e to hear. the hon. Member.

MR. SPEAKER: Order, order. If
hon. Members want to have some
time, let them have it, and after that
the House may begin its work. If
they want, we shall all wait for some
time, and they can decide whether to
5it down here or to go out ....

I am appealing to every Member,
including Ministers. Bveryone has
to be silent.

SHRI G. S. DHILLON: Yesterday, 1
said that we had certain lessons,: one
of them being that our defence stra-
tegy on land should have been revis-
ed—and wag revised. Besides a strong
Air Force, the strategy on land was
revised, because when our forces
were face to face with the Pakistan
forces across the Ichhogil Canal, we
learnt a number of facts which would
not come to our knowledge ‘earlier
because of some complacent attitude.
But within the few years after the
conflict, I must say that our Defence
Ministry has gone much ahead in
constructing defences much better
than we found on the other side of
the border, not only in the matter ¢
defences on the Lahore front, but also
in regard to the construction of bun-
kers and other new devices wich
I do not think it proper mention here

in the .interest of the defence of our ... ;
.+ . SHRI D. C. SHARMA: I was

country.

T mentioned yesterday that a strip
had been-left on the Pakistan bordét
and that the defences' which  were
there from our side lacked bridges.
1 mentioned yeste'rda;; that the big-
gest peace-lovers turnéd. oui to be

smugglers who opposed ‘these defence’

systems. But one thing can be said
about the people who had to part
with their lands, that they were not
only. patriotic but continued to con-

tribute @ lot in handing over spies
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who were found crossing certain
obstructions which did not exist be-
fore this new defence system -~ was
built.

I request the Defence Minister to
see that compensation to the land
owners and farmers whose lands were
taken or @cquired by the new de-
fence system be paid immediately, not
only because they are facing econa-
mic hardship but also because we
must see that the populaticn does not
shift from those areas and some con-
fidence is infused among those peo-
ple. Also, the question of compensa-
tion to these people whose lands
were occupied not by the forces of
Pakistan but by our own Army is
pending a' final [settlement.” When-
ever these people approach the autho-
rities, they are told "that ‘it is not
the rehabilitation gepartment which”
is demling with it 'but it is only a
matter undecided -so far as fo which
Ministry is responsible for these pay-
ment. Finally, if no one is respon-
sible, T think the Defence Ministry
should be responsible for the payment
to these people whose lands have
been occupied during the war by
our own Army and even now were
used for firing and other field prac-
tices.

SHRI D. C. SHARMA: Very good.

SHRI G. S. DHILLON: The old
man is disturbing a lot. It is a sort
of habit with him. We are also
friends in the University; he used to
do the same thing there.

]

only

saying that he made a fine point.

SHRI G. S. DHILLON: In the Re-
port pre ented to us, it has been men-
tioned . Some dgngers ‘tp. . the
security of the. country, arise not f)
other factors.,only but also from thg
nuclear development which is grow-._,
ing at a faster pace than anticipated.
Also it is a matter. of bjg surprise for
us that many facts have been men-
tioned.and edmitted .. in the Report
about the expansion of the Pekistan
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Army. Since 1965, according to one
official report, the Pakistan Army has
more than doubled. Two full armour-
ed divisions have been added to it.
30,000 regular men, well-trained in
land operations have been  added,
and a large number can be called in
time from the reserve  list. Besides
this, they have doubled their  air
force; a number of squadrons have
been added. As was discussed inthe
House the other day, they have
equipped their air force with  the
most modern types of - fighters and
bombers. But still we have not
been able to replace those obsolete
Vampires, Toofanis and tall those
unneeded aircraft. Their Navy has
expanded. Besides 8 vessels, regular
destroyers and cruisers, they have
acquired 5 submarines. In our own
budget, whatever increase in expen-
diture we have seen is not because

some armed forces were expanded but -

because a lot of that has been spent
towards pension, pay and allowances,
replacements, maintenance and other
factors.

The pressure on our border with
Tibet is growing every day.
sions 4ré posted on that border. It

is ‘a matter of great concern that while ~

the pressures are growing, while both

our neighbours, China and Pakistan,

have éxpanded their arms, we are
going ‘at a very slow pace in re-
equipping our air force, our land force
and navy w1th up-to-date arms; we
have not beeti able to replace our
small &rms even. So I would request
the Defence Minister to throw some
light on it because I could not get
any new information from the official
report.

I had a chance to go to the Anda-
man i§lands, more than 250 islands,

most of them uninhabited und unpro-

tected. When we hear so much of
fuss about a  small deserted island
bétween Ceylon ~dnd India, it was
only a couple of days ago that a
news item uppeared in the press that
Burma had claimed a small island in
the Andamans.” When we

that the last island on the strip of -~
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this group of islands known as the
Andaman and Nicobar Islands is only
60 miles away from Indonesia, Pen-
ang and so on, these new factors must
be taken into consideration in our
defence system. Besides the smallest
force in the island of Andamans and
some other islands, besides the small
naval base, we do not have much

force. We talk of replacing the
British  supremacy in the Indian
Ocean. The other day, there was

some discussion in this House about
that. We must develop a system by
which there should be a sort of inde-
pendent force which cou'd work and
go into action  without waiting for
other troops being transported from
this end to that end or wvlce versa,
from the northern border to the eas-
tern border. There are a few islands
that need our protection.

I fully subscribe to the views ex-
pressed here that we should have an
independent approach in this matter
of signing a non-proliferation agree-
ment. But our research and deve-
lopments should be such and it must
be closely linked to our defence needs.
In course of time, if ever we decided
that we could not do without nuclear
weapons, we must be in a position to
switch over to nuclear weapons in
a short time.

SHRI G. - VISWANATHAN. (Wan-
diwash): The  Defence Budget seems
to go on swelling from year to- year.
From Rs. 281 crores in 1960-61 it
had now gone up to Rs. 1015 crores.
We do not know how these expenses
are going on.

12)31 hrs,
[Mg. Derury-SPEAKER in the Chailr]

Responsible people in this country
feel that the - defence expenditure
could be cut to a sizable extent. Even“'
in the National Development Council
where the Chief Ministers meet to
discuss the plan, the Chief Minister
of Madras, Anna, suggested that the
defence budget should be cut downby
at least Rs. 100 crores.. While reite-
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[Shri G, Viswanathan]

rating that point, I want to stress that
there should be rationalisation and
co-ordination in the spending of the
three arms—Army, Navy and  Air
Force, s

Somehow, the Defence Ministry is
neglecting the Navy, forgetting that
we have about 3,000 miles of coast
line. I am told that the Vedas pro-
hibited see voyages by the higher
caste people on pain of ex-communi-
cation. I do not know if the Defence
Ministry still holds such an outmoded
view; otherwise they cannot explain
why they have a few ships and call
it @ Navy. We are spending so much
on the Army. Why should we neg-
lect the Navy? Perhaps they think
that the wattack cannot come from the
sea. Till 1962, we thought like that;
we did not expect an attack from
the North because of Hindi Chini
bhai-bhai. We should not be com-
placent about the coastline. We must
guard our coastlines. also fwagainst
danger. We see that the Army gets
Rs. 563 crores compared to Rs. 38
croreg allotted for the Navy. The
non-effective expenditure for Army
is Rs. 27 crores compared to Rs. 64
lakhs for the Navy. They should
wake up at least now when an hon.
Member Shri Dhillon pointed  out
Yome of the islands in and a mans are
“ininhabited. We already know the
developments about Kachathivu, a
strategic island. Ceylon claims it. I
do not think that Ceylon might in-
vade this country. I am saying this
from the point of view of defence.
We have to have two headquarters
for the Navy—the Western and the
Eastern commands. If a ship were
to go from Vizag to Bombay or
Cochin, today it has to go round
ceylon a foreign country. If the
Sethu Samudhrem project is complet-
ed our ships will have uninterrupted
passage; they need not go through a
foreign country. In addition to its
commercial advantages, its defence
potential is important. I request the

Defence Minister to take this up with . |

the Prime Minister and the Na_tional
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Deve'opment Council so that the
Sethu Samudhram project is complet-
ed; after all it will cost about Rs. 20
or 25 crores. There is another pro-
blem. News is often appearing that
the Defence Institute of Physiology
and Allied Sciences which is at pre-

sent located at Madras would be
shifted to  Chandigarh, capital of
Punjab.

THE MINISTER OF DEFENCE

(SHRI SWARAN SINGH): It is
Union. Territory.
SHRI S. KANDAPPAN (Mettur).

I am sure you have got some pre-
ference for Chandigarh.

SHRI ‘SWARAN SINGH: My mind
is not so narrow as yours.

SHRI G. VISWANATHAN: An
expert committee went into the
various aspects of the question and
considered various locations in  the

country and finally selecteq Madras
for its location. When the building
was going up, there was a demand to
shift it from Madras. Three times
the request was made but they were
rejected by the Defence Ministry.
When Mr. Chavan was the Defence
Minister, a third time it was rejected.
This House and the public were told
that the subject was closed. We hear
now again news about the shifting of
the Institute from Madras to Chandi-
garh. The Minister may say that the
expert committee suggested it. But
what was the reason behind the
setting up of that expert committee
when the subject was closed by the

former Defence Minister? This ex-

pert committee is being set up -to

shift that institute from Madras,
SHRI S. KANDAPPAN That is

the normal pattern. -Whenever they
want to do semething new, or upset
the present arrangement, they ap-

point an experts coramittee and then
lachlevg their object. .
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SHRI G. VISWANATHAN: If they
give so much weight to the recum-
mendations of expert committees,
why is it that the recommendations ox
SO many expert committees are re-
jected and only in the case of ihis
expert committee it is accepted? I
do not know what is the view of the
Minister. The public are suspecting
his bona fides, They feel that this
committee has been appointed to get
some verdict in favour of Chandi-
garh and against Madras. Still, the
Government say that the Develop-
ment Council of the Ministry has
not taken a final decision. I  have
not much faith in their bona fides, so
far as this question is concerned. So,
I want a categorical assurance irom
the Minister that the Institute of
Defence Physiology and Allied Scien-
ces will not be shifted from Madras
to somewhere else, be it Delhi or
Chandigarh. If the Minister wants
an institute to be located at Chandi-
garh, there are a number of institutes
which he can set up. Let him have
one or two in Chandigarh or Delhi;
I do not object to that.

Then, the Report says on page 13:

“Considerable  progress has
been fchieved in the evolution of
Defence terminology in Hindi
and about twenty thousand terms
pertaining to  Defence Services
have been evolved so far in Hindi
and approved by the ‘Expert Ad-
visory Committee on Defence’ in
the Commission for Scientific and
Technical Terminology. It has
been decided to publish a glossary
of such terms.”

SHRI S. KANDAPPAN: This is
the only country in the whole world
where so many words are minted.

SHRI G. VISWANATHAN: We
' only the Home
Ministry is interested in propagating
Hindi, I do not'know whether Shri
Swaran Singh is going to compete
with Shri Chavan in propegating
Hindi. If thet is eo, I think it is a
dingerous slgnai, because the morale
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of the army so far has been the best.

We shou.d not allow the language
controversy to percolate to the army.

But the way in which they are going

on, it leoks that they want to eradi-

cate English completely and replace

it by Hindi.

Take the case of NCC. The Madras
Legislative Assembly passed a resolu-
tion and as a follow-up the State
Government of Tamilnad requested
the Defence Ministry that the NCC
in Tamilnad should be given instruc-
tions either in the mother tongue or
in English. I am told that the Minis-
try of Defence have rejected that re-
quest of the Government of Tamilnad,
1 want to know the reason for that.
NCC is part of the educational cur-
riculum. It is under the control of
the college which is under the uni-
versity which is ultimately controlled
by the State Government because
education is a  State subject. The
army only gives some arms and
supervise the work., Of course, some
financial help is given. Why could
you not concede the request of the
Madras Government to have the ins-
tructions either in Tamil or in Eng-
lish? What is the reason behind it?
By your attitude you should not g0
to the extent of driving a particular
government to take a decision to
abandon NCC altogether. The State
Government of Madras would not
like to take such an extreme step but,
at the same time, the Defence inis-
try by their attitude should not push
the State Government to take that ex-

treme step.

Then the Report, as usual, says thut
the relationship between the emplo-
yees and manegement in the public
sector undertakings under the De-
fence Ministry and the ordnance fac-
tories continue to be cordisl During
the last year’s budget when 1 spoke
on defence I  pointed out that the
relationship is not at all cordial. At

sheeted about 80 or 70 workers.
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was the position last year.
is the situation? Has it improved?
No, not at all. The situation has
worsened. Only today I have receiv-
ed g letter from Bangalore that they
are now having a tool-down strike.
What is the reason? The manage-
ment have suspended all the office-
bearers of Hindustan Aeronautics
Limited, Bharat Electronics Limited
and Bharat Earth Movers Limited. In
every public sector undertaking s
this the way you are going to deal
with the labour situation? They seem
to be worse than private capitalists,
private employers. Instead of setting
an example in dealing with labour
problems, this Government beli2ves
in a policy of frightening the emplo-
yees. Are you going to achieve your
objective by that? No. you should
not victimise the workers. It is com-
mon knowledge that when a labour
leader is arrested or a labour lcader
is in danger, the situation will go
out of control. So, your action will
only worsen the situation. Al the
Presidents, Vice-Presidents, General
Secretaries, all the office-bearers of
the three organisations of HAL, BEL
and BEML are suspended, the reason
being that on 16th of this month
they had 3 token one day strike.
SHRI S. KANDAPPAN: It is a
flagrant violation of all labour laws.

SHRI G. VISWANATHAN: Because
of their suspension, for the last 3 or

Now what

4 days all the workers are on ‘ool-
down strike. So, what have you
achieved by your action? You have

not been able to brow-beat the em-
ployees. Instead of irying to victi-
mise the employees, you should have
called a round-table conference of the
representatives of the employers and
employees to deal with the situation
and arrive at an amicable settlement.
I do not know how Shri L. N. Mishra,
who is in charge of Defence Produc-
tion, will deal with the situation.

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI L.
N. MISHRA): I am fully aware of the
position,
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SHRI G. VISWANATHAN:  still,
he is keeping quiet. If those who

are at the helm of waffairs behave in
this indifferent way, I do not know
what we are heading to.

SHRI S. KANDAPPAN: A person
who does not know anything about
labour laws, how will he reply t
such a point? .

SHRI L. N, MISHRA: I know much
more than he knows.

MR. DEPUTY-SPEAKER: The Mi-
nister can reply after the debate is
over.

SHRI G. VISWANATHAN: T do
not know why the Ministry is allow-
ing the management to behave like
this, like dictators. The management
have suspended all the office-bearers.
Take it from me, not even a single
office-bearer has been left out. All
are under suspension. Are you going
to control the situation in this way?
This will only worsen the situation.
I would request the hon, Minister to
go to Bangalore immediately and try
to settle the dispute amicably before
it is too late.

The spokesmen of Government
talk quite frequently of economy in
expenditure. I find .from the Report
that they have cut down the expen-
diture by a few lakhs, How did they
do it? They have cut down the. rice
quota given to the soldiers. Ig this
the way of economising expenditure?
Instead of reducing wasteful expen-
diture, they have economised by cutt
ing the rice ration given to the soidi-
ers. At the same time, if you look at
the Audit Report, you notice that so
many lakhs of rupees have been
waisted. Economy should have been
practised there and not by cutting the
rice ration of soldiers,

I will give only one or two exam-
ples. It has been mentioned in the
Audit Report that by not taking
a decision for derequisitioning
surplus land they have incurred
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aloss of Rs. 1082 lakhs, In
the same way, by not ac-
cepting a particular contract they

have lost Rs. 9.79 lakhs in two years.
A common item was. being manufac-
tured in two different factories. In
noe factory it was costlier. Yet, the
Ministry went on encouraging the
costlier plant to go on producing the
item, because of which they lost near-
ly' Rs. 10 lakhs. They are not stop-
ping all this wasteful .expenditure
but, at the same time, they are eco-
homising expenditure by cutting down
rice rations of the poor soldiers. They
must economise expenditure where
they can. Take, for example, mili-
tary farms. We are told that in a
‘certain military farm the production
-of milk costs Rs. 1.85 per litre where-
as milk is available outside at 97 paise
per litre. Then, why do you continue
such military farms? Then, hy not
revising the sale price of milk they
have lost about Rs. 30 lakhs, Not
taking a decision in time cost them
Rs. 30 lakhs. So, you should econo-
mise in these items and not by cutting
down rice ration.

Finally, I would again refer to the
‘situation now obtaining in Bangalore,
where a tool-down strike is going on.
About 35,000 employees are on strike.
Thé situation will go out of control
if the strike contihues for two or
three days. So, I would requést the
‘Minister to reply to this point jmme-
diately and take steps to settle the
strike and withdraw the ‘suspension
‘order on the workers so that the
situation will come back to normalcy.
Otherwise, it will bé too late.

SHRI NARENDRA SINGH MAHI-
DA (Anand): Mr. Deputy-Speaker,
let me first pay a glowing tribute to
our able and valiant jawans, who
have been rendering valuable ser-
vice on our borders for the last few
years. - They have shown us their
mettle whenever we were in difficul-
ties. I hrave had occasions of visit-
ing the various fronts with the co-
operation of the Defence Ministry.
I say that you will not find a better
personne] in the whole world as an
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Indian jawan, I request the House
that we should do all in our power
to assist them, not only in battle-field
with better weapons, with better rifles
and with better ammunition, but also
in their home-front to look after their
families when they are absent from
their homes. I.would also request, the
Defence Ministry that in case of their
death, their widows and their child-
ren should be better cared for and
maintenance provision should be made
for them immediately. I have heard
some cases where such delays in pay-
ment of sums have put them into
great harassment. I also commend
that the families of the soldiers should
be given land in compensation. It
has been our tradition for generations
that all our soldiers were given land
so that they can live upon the land
and look to their future generation
with safety and confidence,

Defence)

I would request the Governmerit to
establish or to rehabilitate our armed
forces personnel when they retire, on
the borders, either on ‘the western
section or the eastern section or on
the Chinese borders. This is a very
importdant question. We have been
lately seeing that it is easy for Pak-
istani raiders to enter into Rajasthan
or Assam borders and get away with
not only cattle but our ‘womien and
other folk. This should be prevented.
This is going on for the last 18 years
and we do not want any humiliation,
for our women to be kidnapped by
intruders. Our - villagers should ' be
ably armed; they should be preperly
trained and not a single Pakistani or
Chinese intruder can dare to enter
and get away with it without being
killed. I, therefore, very earnestly
request the Minister, also to get in
touch with the Home Ministry, t~ see
that arms licences are given 'very
freely and to proper persons in border
areas,

We have lately seen that some of
our Emergency Commissioned officers
have been relieved, I cannet say that
they should not be relieved. In an
emergency, we always require our
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youth to prepare for our defences. If
we do not need them, we should at
least help them in securing jobs either
in the public sector or in the private
sector, They are well-trained per-
sonnel and they should be absorbed;
their ability talents should be put to
good . use.

.1 want to say something about the
N.C.C, also. There are two opinions.
Very recently, some people have been
saying that N.C.C. is not useful to
our country. Some say that the res-
ponse from the youth is not enough.
1 personally believe that we should
introduce a compulsory system of
training our young persons in the
schools and colleges. The trend that
we see of indiscipline is largely due
to lack of training or lack of proper
occupation. We see in foreign lands
that young children or young school-
boys, are trained in the art of air
rifle shooting. Here, forget the air
rifle shooting or any art of shooting
we are not oriented that way. I quite
believe that we are a peace-loving
country and a peace-loving people.
But circumstances have forced us,
after the aggression of China and
Pakistan, that we should not be in a
helpless position, Like Arjuna, when
he had vishad, Lord Krishna told him,
‘“Whether you like or dislike, you
have to arm yourself and fight’; we
are in the same position today. Whe-
ther we like or dislike, we have not
only to arm ourselves but to defend
our borders, Our only existence is
a strong defence. On that, ] warn the
Govermment to be aware of the need,
not emdy of the defence forces but also
of the civilians who should be trained.
Only at the time of Chinese aggres-
sion, we were awakened and again we
went into sieep. The country which
is not prepared for welfare or for
surprises, I am sure, will meet with
a very bad fate. I may tell my hon.
colleagues here that-Delhi is not far
away from Lhasa. It is easier to fly
a bomber from Tibet to Delhi than
from Madras to Delhi. We are with-
in the range of 400 miles and 400
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miles, in this air-space age, is merely
a question of a few minutes. So, de-
fences in the capital, defences in the
big cities should be geared up.

I have noticed that, very recently,
some black out exercises were carried
out in Bombay. But the response was
extremely poor. Therefore, I request
the Defence Ministry and also the
Home Ministry to look into this mat-
ter very seriously. We must accept
the motto of Lord Baden Powell, the
founder of the Boy Scouts, “Be Pre-
pared”, We should not be caught
napping. We should be always pre-
pared. In the modern world, one who
strikes first wins the battle, the war,
practically. That has recently been
shown by Israel in their conflict with
the Arabs,

SHRI NAMBIAR (Tiruchirappalli):
Then, he becomes the aggressor.

SHRI NARENDRA SINGH MAHI-
DA: No matter what you call. But
the aggressor has an advantage. We
have seen in the case of China when
they aggressed on our borders. We
have not yet tried to take back the
land, That position will never help
us. We have been pressing for tak-
ing back the land which has been in
occupation of China or Pakistan. If
we are not prepared, we shal] be met
with a sad fate. I do not nod with
what Israel has done or what other
nations are doing. But I request my
colleagues to take note of the fact
that the aggressor has always the
advantage and, if you are caught nap-
ping, we shall see our cities burning
and weeping, nothing else.

SHRI NAMBIAR: God forbid!

SHRI NARENDRA SINGH MAHI-
DA: Of course, we always pray
for peace. But peace is only deserv-
ed by those who are fit and who keep
themselves alert.’ I, therefore, sce
the necessity of opening more military
training schools. At present, we have
some schools for upper classes, .An
expenditure of Rs. 250 per month
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cannot be met by many of our poor
sections. We are giving scholarships.
But these schools should be more in
number, not only for the army sec-
tion but also for the naval section and
the air section. It is not necessary
that we should employ all those who
come out of the schools, But this
training is very necessary at the
school level and also at the college
level. We should not give up the
idea of N.C.C. or the training of our
youth, On the contrary, we should
make it more compulsory and we
should attempt to train our youth in
the art of warfare.

MR. DEPUTY-SPEAKER: Now,
the hon. Member may continue after
lunch,

13 hrs.

The Lok Sabha adjourned for lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled after
lunch at five minutes past Fourteen
of the Clock,

[MR. DEPUTY-SPEAKER in the Chair]

DEMANDS FOR GRANTS, 1968-69—
contd.

MINISTRY OF DEFENCE—coOntd.

MR. DEPUTY-SPEAKER: Mr.
Narendra Singh Mahida to continue
his speech.

SHRI NARENDRA SINGH MAHI-
DA: May I commend to the Govern-
ment that they should absorb more
retired and useful officers of the De-
fence Services in the public and pri-
vate sectors? We have seen the
working of some our retired army
officers who were appointed to high
positions; for example, in the Guja-
rat Oil Refinery where the work was
completed about seven to nine months
earlier, and there was the discipline
in the organisation and efficiency in
the working of the refinery, of a re-
tired Major General,
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In the diplomatic field also, Wwe
have seen that they have given a
very good account of themselves. So,
instead of retiring and making them
idle, my suggestion is that they should
be made useful to the country because
their training is such which fits them
into many of our business occupa-
tions in the public and private sectors.

Then, a word about the research
organisation in the Defence Ministry.
I have had the privilege of visiting
a few research organisations with the
Estimates Committee and I must con-
fess that they have done a very
thorough job. They should be fully
encouraged and their services should
be appreciated begause, after all, they
are the persons who replace foreign,
imported goods and make use of our
own talents. Their organisation com-
mands our appreciation, and all en-
couragement should be given to them.

1 have a suggestion about sending
our military personnel to our vari-
ous Embassies. It is normally a cus-
tom with all countries to place mili-
tary attaches with their Embassies.
I would request our Government to
send more of our military personnel
to our various Embassies to enable
them to gain technical knowhow.

Our air strength has to be increased
in view of the assistance which Pak-
istan is receiving from the USA and
other countries. Our strength of
fighters and bembers has to be match-
ed not only with Pakistan’s, but it
should also be increased with g view
to defending our country from China
as well, This is a very important
factor. We should manufacture fighter
planes and bombers in our own land,
and we should not be satisfled with
our present arrangements of making
Avro engines and other engines. We
must have in reserve a pilots’ orga-
nisation for civil defence; those pilots
who may be under Air India or 1AC
or in other places should be kept in
reseyve for being useq in emergencies,
I have been a very old pilot, at 1930s,
and I can very wel say that the
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[Shri Narendra Singh Mahida]

knowledge of even the old pilots can
also be put to use.

SHRI SRINIBAS MISRA (Cuttack):
It is a personal offer.

SHRI NARENDRA SINGH MAHI-
DA: Then, the anti-aircraft section
should be improved upon and more
civilians should be given training be-
cause, the anti-aircraft guns are the
only defence against air power. In
consultation with the Home Ministry,
the Government should arrange for
the training of civilians in air de-
- fence, in the operation of anti-aircrafi
guns,

Our military intelligence system is
quite sound. It has to be geared uj;
it has to be put on par with modern
nations, because, after all, we in Delhi
cannot hear about the activities of
the other side over the borders. The
military intelligence has to be gearcd
up to match with the resources and
the knowledge of other powers.

Our naval strength has also to be
increased, looking to our large coast.
As the DMK member rightly pointed
out, we have a coastline of 3,000 miles,
and the active patrolling has to be
increased, This will have the double
effect of safeguarding our coast and
at the same time checking up smug-
gling ‘and the foreign elements get-
ting into our country through a sub-
marine and landing anywhere in our
coast. Our submarine arm of the
fleet is, I know, in the making &nd
very early decisions are being taken
and submarine is a necessity to our
fleet. I am quite sure the Defence
Ministry is attending to it and very
soon we shall have a submarine arm
of the fleet. ’

I welcome the formation of the
Eastern and Western Commands of
our fleet. It is a very wise decision.
After all one fleet cannot run about
everywhere, So, this decision to foim
an Eastérn and a Western Command
is also very laudable.
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Now, more co-operation is needed
with our friendly neighbouring
nations. We hold exercises ounly
either with the British or other fleets.
There are minor fleets in Asia and
we should alsq have exercises with
them, guide them, receive assistance
from them and stand by them. So,
I am of the opinion that the Asian
nations between the Suez and Japan
should get together and form their
own organization as far as the fleets
are concerned and have more co-ope-
ration in the working of it.

I desire Members of Parliament
also should visit our fronts and give
full encouragement to our Jawans
and I shall request the hon. Minister
that soon after the session is over,
delegations of M.Ps.—lady Members
are also welcome to join—should go
to the front and give all encourage-
ment to the Jawans there.

Lastly, I will also request the hon.
Minister to hold military tattoos for
the education of civilians, These
tattoos have been very informative
and I am quite sure that these tattoos
will prove very popular and useful.

Before I conclude, a word about our

stand on atomic weapons. Many
persons and many friends in this
House and outside have suggested

that India should go in for nuclear
weapons. It is a good suggestion.
Nuclear weapons are very powerful,
but the cost part of it has to be borne
in mind. It involves a tremendous
cost. Could India sacrifice her deve-
lopment for making atomic’ weapons?
If we are prepared to give away all
our developmients and go in for
nuclear weapons, it is a different
thing, We cannot have both. Then
we cannot fulfil the civil needs—the
expansion of education, hospitals,
roads or railways. So, a poor nation
like ours has to make a very difficult
decision and unless we co-operate
with the giants like Russia or the
United States and if they give a
guarantee that in case India is attack-
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ed, they will come to our rescue,
then, I do not think we should go in
for atomic weapons. How much we
could depend upon them is another
matter. So, I commend that the
huclear knowledge that we possess
at present should be used for peace-
ful needs,

With these remarks I commend the
demands of the Ministry to the House
and appeal that they be passed.

ot wy fowd (F9%) @ wew
WERA, 7 7 TR qA WA wErEw FM
=T g7 a|d o feamr § e g
wew & wiw #7 § & g| = g &
U 97 #1 1 AT 15 FAT wOAT
HATFL 1577 g I FHU TG ¢
2% wemey W, frow i @ &
AiFE WY o Ay | FE FOT
aFE FT 26-27 fTw fZear gran =
Y gar & w GRem F9 e 2w
fm &t & = o aTEEr
9 qT 1960 F HiFS & HAHT T
fad 313 ®O¥ 2, F09 FO9 W@
Teafa wfawg o deEm @
qTeAr F FI7 @9 frar s @ g W%
T% ¥ B: 919 42 F1 d89 F AR
B S VAT A AT I & 1 ar ;@
fFr fETU A7d wEREE IAoaE 9%
frarr w31 f& o T @ 99
qifeie ¥ g9 Aty § A1 JAwfa-
fafaat &1 @ @F o fgao #3
W Faw 6 42 F q7w F i ?
zafar & 37 ¥ fAaew =1 & ag
TiaTgEd®s @ fF F gran Aawg
F for ofagmie Y o 91 &
FNO T g I AN fF @ T
9% A8 g fA9aw @ 9% /R 99
#F N foaqeErd feqeedt afz §
9 F IR ¥ A gaE 2, awr faw
IMAGA F X gw fAe F T @
& I8 ag aQ%T "o A A |
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a0 fadew & 97 & 7 &M, g3
g @A d ag Aty frad §
g F TR F W B} A AR
TTAT AT FY T § AT FAL TATESA |
¥ fqady & 78 o) ey & f 3a

¥ I X FS qg9 T W Al

¥ fod mfewer ) 1ar 3 | GdAT Ay
awr ¥ WY, wRfoET Y A 9 @Y oifvy,
Fids d Aw ¥ oY aga ag tam w

ag FAFTY qifeatie ¥ Al &1 A

Y & 1 g8 ;T Y Y 9 K [
39 & q1% 78 7 Fg1 & 6 A A
g ey I1fEy Y ag IwETEy gw
Fraf A @ a9 a9 & ag
i f za o qfesrs gFEER
FAATNT W A F I F O E
Fa7 HAY WY I AR TN F W
arw Geaze FRA @), ar s
gFTSEE ALY g, AT ¥ an § A
Wt gar 7g 77 fa7 gaAral §1 A9
T @FTUEY, ST T ART FE A
gz gamar FrRETAF T A
oY o &Y JY arEET WE H IF A
g9 OF HAT ¥ AAF T&T F F,
37 g9 g3 7 fa=ArT w1 ?

weae wRd, A g w50 2 fw
s e 51 g § o fergeam Y SwaT
AT g g Afy w3 Afa
& oY qeg ITW &, wwAs § 9T ¥ A
Fay R AT | 21 §I9 A7 57 &Y
FAAR g & Fraw, dFe wieq &
AW ¥ FA, TT T AGQ@ET &
Freo, gmA gifa gt v & 1 21§
TgY a1 gHTT TF @THl 91, W
wged, §a Gar wmar ¢ 5 g
qg A7 @ g e § | oF wfes @t
¥ & Jedz s, g W PR
ffafrm, far mw fafre famw
o Y s qar T & qs ama
wrfas arfax @mga Wt &4 @ & |
Wiy v wgra, § ag e
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[ e formra ]
FEA 5 B 9 F AqHT FY qwAT
§ T gER gAEA R fE
gaT fadw At & A% gRerr Afx F
R wr g § 7 fawgd A% aa
& ST @Y Y T FAT qg w_y
qEAT WHAE AT AR AR IW F
art ¥ e A A Afy @E 7 gEe
& WX ATHA G AT AT FT W 2
W ATfaE X3 F q F | qFR T AL
Qe FX @& 3T & IR T gurie
i | oqF frg wgramc® N T &
ST FT AAAT w1 A fAT A AR
®7 GRW K JIAT R 1 *4F qaA)
& o ot e |t T4 Baw fwa
goasm g v e W
& ga™ ¥ oF Famar I@ e AT
IM B B AEHT W@ ? Y gafay
X & W TAfaa giar & e
HEEET ¥ AR H W 0 R F
@ A 509 3007 FIT TF A9
§ @ I TR Fen § 1 q A
FH W & fag ;g g7
fom a@ = s o faRfwat w1
FouT § R gAY FT g g agt
wfaHao g1 W@ §, w9 fiR FR I
T, gEO At § oY AT qgifeat
& gra wfawqw W gaT & 1 & anf
R ST 1 O g A | & S
g 5@ ¥ s w8 f gf A1 gt
TR & AR ZRn fF = R
F gy AR W aw@ § 7q ¥ 39
avg WY § 7 qg ag 91 % wiasy &Y
gfez & g7 ®t war fewmr gAw gan
g Trfe fF gomfman § wa Tfadw
g @ gw o fe frmargqn foey
F1aw 33 & fog g @ =g
& dx fordgruaT &1 ¥ q@ET Ui
& wrq foml § qUe FW & a1 @
#T @ §, afFT qad wgew @ faR
wET fF FRETQ & FO07 wq fRa
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oY oA gaT #3A & AT 3309 ST
seantFa Fgf

SR WEIT, FeGIq, 1 aA

g T gaT IF 8, ooty ¥ e

FA AT [gAgT ME S ¥ 1047
T TAATE F AT T I 19 9T FoaqT
W | 99 TRATR ST WG & Faena
guT &1 IEw @ St fererd g
&, #98 [T fadm gar av gaa
i # e @ oww &,
afew g7 et #1 smo i
| WO S AT fAE an
¥ adY, 39 F1 AT A T AT §
& qrAeT 94T T g

HOEATA-FARET & a & o ag)
YRR TS T F oqa
HUEAA T g ¥ § 0F 9—F7
AT F—ATA AT FT f7q1—aE T
FEAT a7 1 A, @ F A F § A
FEAT ATEAT | AFA FEATET & qIX F
i B 7 1 T X 39 F fqwgw
aT% & @ § 5 58 avg wh g
F IE FET @R F &QC T Faw
AawEEF g afew A s g
@ FH FIA ANT  HEAT—
AT AT ? S IFA I@T fF Wi
F1 oo HwE F A § Aif7 gd g,
FAAIRL & AT TRI 7 AR AT TFHT—
Tat § & AR i Rgeew” q% wuAr
FoAT FIA FT FAW FY § | JUTEAS
wgigy, wHt ot afeaw aw feadde
£ 0F W gt o) g 9w 99 7@
qI9E FET A T gI AL—

“Next morning they went to
Narkondam and found a plate
erected by the Burma Navy.
Then, another stone plate waus
noticed bearing the same charac-
ter. Dates differ. One was Feb-
ruary, 1958. and the other March,
1968.”,
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ot ¥ e} ¥ faar —

“In 1961, a Geological Survey
Party of the Government of India
had gone to Narkondam for mine-
ral investigation and had not
found any such plate anywhere.”.

JUEAR AGET, TAHT qqET AT
gar &7 A AEdr & Feo
oId ag WA aut &Y Y F grr aifeaw
e ¢rv foar a1 @ 2 fF gwra @
a 1958 F W AT gATAT AT TG AT
TE 1968 § 10 |Tr F A1 AT
TEfF T@ER F 99 IEEQ § fF
1958 AR @ AT A A ww ar g
U TG AG W gAT 97 | AfEE W
T FY FAAY & HXT 5T T/ Ay
T foema @ @& 2

YT AL, § A TEF & TER
¥ frdea wo f ooy damen &
¥ g IREF @, A T JOAr
o st St FEw w1 o T
T oY A F aR F w0 § 09
aag 1 T ¢ fe oaifaw & F W,
arrlT fa ¥ Wt AT TAT & FT F
FIAT G | R AR 3T F fody wmor
zq food & feqy aw fear & ? #|v
IEFTY AT g 3 E P W g
ag W 7 Tai § fF arrdy da A
AR N 7 § IFT T T A -
T R Tifaw A E ) A A
FA IR M, 7 g Ay =4t
YT T A & Afoewr N smafs w90
Fr Tfgd a1 g Wi T AT R
aifas 3T FT—FF ag AT W
T@TH, IqF AR A o faege s
& fear &

AT, SR FEET, THHT Fgl
T @ A W) fFe g SR
o} qEfeR Wi #§ faidy oo sew
X Y Aferw #v o §, ST T B
AETEA X Y Iy T I« @,
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oo O IR ae ¥ agq @ g €
afeT s R AifT @ 7 T 0 afer
dyar Ay § i< @ faefegaf #v pwraar
A F A § A Aifa ¥ 1w
s qrfireaT g AW ¥ Suge ey v
Y Ffirw 7 &, A T HT g v
%Y §Y o  fr arfieee § o) faeaa
¥ Y A¥ q § W cavgwar Iy §
AT ATEY &, ST WY YA FI ALK
7 AT ok 0% aga fafer
stq i & w1g fowa g smar @ A
&t drre A ol e ww
=& § oA segieae W e
UHA TR & H AR WA, dfeT
T ATAHE FAT FQ § W G oo
T QBN § QY T W Afy /-
FTC FUATR & | W WY {17 I ATE
T wx @ § fr wifawe vwyfrem
F qr ¥, 7ff S Y wymaar F AR F
s fee R Hfv sy ? agt
FfE & T ¥, faoow agE &
ZaTa # wrH T figer  forer gferamdy
Afra T qOAT I=ET e, I N Y
T ey ¥ M SaR N §)

# s1oH qraE & g g
vq fafg & AR # afeam N W
afrg Afa | oAT @ § 8 A9 q=m
¥ fay o7 oo fagrat & fa—d
A T Jw aTEAT IR Wit qery-
freama, qdf s, foeaa mfs & a &
gf¥g Afg 1 AT B W WO
@t frg & ST WA AER G
q@ft, a1 T@ W A wfes s
T SR & |

IqerE  WRYed, 9g a% fegen
Y g w1 A R, § A wwer
g9 gy fadw Hfs ¥ o far
frdr gu aae € 9% 3w A g §
gfer & worfas gfaardd o 3% @
¥ N gars a1 R & A% ak § & oy
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5t wg fawa)
WY ¥ AT TEAT AT §—FA & F
wf TR W §E W qe-fr 1
Y 18 A F7 WA 97 gV B, SEH
o AW F g a5 A9 A
T AT @ E ) TET R A S A
T Y w0 o 6 ¥ a o A wvon
wafrar ¥, 9w aft dwn ofae &

o, formd gw WY Ay @nm, oy ad

afy R Ew g R & e da &)
& goRe & 7g ST Arear § R s
Tl d@fr @y F—<ufrax -
sHfrwtrr s sgh & a1 ffar
mqﬁﬁwmmmm
& ‘ofrfen e-arses—a & dfs
¥ ¥ o W wfy Ay § 7w
AR & I S G A IR
s waew g @ fr dw T |
o aRg at ey AT FE e
Q'Y g v oy gfeardd & A @
& % Wi, §dT, ¥ 6
%@'%m‘f% R #
wrEIor T Y SAR M7 ghw ¥ fad
9 e AR TS &7 S G
fergeaT Y ST =R & &R e Sy
s a3 g &YX fomd T wofas
g F1 AT ), S dEER W,
A% | Faw e T F A A,
afe® ¥ oY i giEw TS &
RN AT m’*aﬁ'ﬁ
ST §ET BT T SIS |
I AEIET, T OF -
forez 2w & 4 fFa s et s ww &
N W AT SO T R 1w X
5T wawE wfaw gfaard & s &
ant #-9 A 99 O g, S dw
o o wIfAT dET Serar 2w e
T & WY X FATT FT FST qEAT &,
& W TE TAW FAT AT WA T
Iz awar ! whfad % e fe wifet
o @A g
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MR. DEPUTY-SPEAKER: The hon.

Member should try to conclude now.
&t wy fmy : Sureme wdww, &

g8 7€ a1 g |E, R 9T a9y
oI =i

MR. DEPUTY-SPEAKER: But the
hon, Member has already exhausted
the time allotted to him. I endorse
fully his preliminary remark that
these are very important Demands
but the time allotted is too short. It
is very difficult- to extend time. I

shall give him a few more minutes
and let him conclude.

ot Aq fomy : Y & wgar g fw
wifaar arfz 2ot & atafa @
mofas 2fqardi ¥ dar7 07 AF TATY
areft wfy 97 gEaT 77 ¥ far w0
T TuQFT F 517 91 =0T 7 @ 2
IAFT qFgAl FH F A w9 0w
d7-rorfas 2ot 7 favq qeAwT qATEH
AT AT A & 0F 3T 390 gt ¢
¥ gwT g F % we T RAdd, Sw e
T T Y AT FT 7FT A7 |

& S AN e Y § I wE A
a1d § faad ark §F garar Trgar g
FAA ¥ fa1 ag 97 F7 w7 €,
ag &8 aua a1, 4y 5 qAT WAy
FEA WHA AT ¥ IuH fewa,
oY #¥ ata &1 TFF AFST F AR,
darfrqe 2o mx frar 3

‘value of stores recommeénded for
disposal—Rs. 83 crores’.

83 FOT 77 F1 ATH17 §, "ag FE ATAT :
T AR E T AG ¥ AR AT
qraaE! ¥ e § MR arg Fag ararT
FTAG &Y AT &, IEFT AN AT AT
I & | TS AT A T AYET A
Rl AT o gadY T FA R
T7aTE g WY § Y R et wavea Y
Ta¥ AR ¥ i ¥ Awar ey
fe ®ar g 1% 97 W TR AG
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frger agar &1 fora® avq v Trfe
AT TG FT @ & AfwHT 3T q=q
rr#@ma-wélgr@ = 23
Ty
“In view of the increasing diffi-
culty in obtaining meat require-
ments at reasonable rates, it has
been decided to reduce the con-
sumption of meat by issuing
other substitutes to troaps both.
in the peace and field areas and to
officers in field areas for one weel
in the month, as an experimenta’
measure for a trial period of 3
years. This decision is expected
* to result in a saving of more than
Rs. 28 Yakhs per annum.”

oETN WEIRA, gHX FAAl ¥ @Ty
I qETHT Jg 999 F) 919 F7J § |
@ arer & fod ganr F a 9T =i
ag forar & 1 & wiw g7 £ fF qoTe
717 FH q7E FT ANgaTd a7 HT T2
Afoy | 99 F1E T T3 Frrad
am

T aTE ¥ 977 A% 7187 faanfay
B FT g §, IES FIC A F
forrr & 1 aafy ag 219 &= fafaey
& aga ar 7Y AT AfHT a7 B g, W}
BE. AT 9T AT T A T gferw

TTA G ] | AT qg B FET
FTHT F-AZT ¢ 1 797 798 & o w7 -

F graey ¥ 31 & fad o fram € aw
FIT R & fog T ? SN
TR AT A Aa I FGT | gafory

71T 56 I { A€ TS FIfd, T, -

qIET § 1T F7F T AT F &I
ALY A g7 7T & Fr o @
T JTAFT A A | AfAg W
frafay areft.of arg & @8 F7 3 57
|41 ¥ Jart ¥ fod mor w7 afodr
¥ 28 ATE WY WA AG TIT AT FE
aFarT aE gt § Afwa feedia &
X ¥ sy qraar aafad |
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I 42 X W, e & faww &
R ¥ A Y W FORT W)
quaT & a1 § &g g § v IR
ag fafaw 3o @ a1 w0 SO Y,
HUHA FT FF qF |4 , G AW A .
T T I @ ] | IWAT AIgT ¥
¥ uF wdar qur 91 f& A H@ET
Frafel & FTI0 a7 ARG F F10
feadt -avq g€ a1 Sgiv T4 41, 30
FOT 9% 1 foe gad @ fv awdw
&1, afwq qwdier 78 & 7€)

frata zew A frama @0 &

A
Nissan Trucks—-“'rhe indige-
nous content is now 45.2 per cent” .
Nissan Patrol—The indigenous_
content achieved is 33.32 per cen *
TEE AN, TR FT 4T qAA &,
7 9Z qAeATAT TEd | N FIA e F
ag sfewra 8, 37 &7 ¥ ¥ wgeqd o
mrr ot faertas & wmy § AR ST F7
7Eea F O & IAR dRTATT AT AT R
AfeT gm oW &) daa awry F fodr
gfaea ¥ o HEL F a19 FF WA
FE E | Ag A N @Fe T
a7 &nr a1Aq § Tafed mE e #

Az #1 g A T

s S Trécmw FaRE
ITE5 24 X2 | {HREKF:T‘FE@ '

‘During the year, 1,219 works

projects costing Rs. 45.27 crores
appioximately were sanctioned by -
the various competent financial .
authorities under the emergency
works procedure and 17 projects
costing Rs. 2.04 crores, were sancr- -
tioned under the normal works
procedure.’

& AT gt g e sra AT fagrr
F arq 9% faaat frato-$1d fear mar g,
F41 g7 7 WTAWF 41 7 AT wia-
¥aF 97 dY 47T AAT F AT IAAT A
foar T ? AT HITIAFRTHA & ATR U
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[+ 7y fema]
fad awt sarer w0 Az ot o7 &, 9
THATTY Tob 35T 3, 1 0 grar o
BT TE TEITLF FAT FY G FA?
A gaF a F oY 77T F IET aENA
A =rfghy

oo § & geadl & AR §, qra FF
T & oETd F A F §9 $ET
AGATE | @ T FT AR FTTATRAT
ZAT aY T A § sranga fpar fr 2w
N FfrgmNgasamw g 7
wti o1 | fear & Sl 7 freafaama
orer, AFlear S 7 ¥ At Jar F
AT G, ITHT gHEAT T faam )
dfer Iak a1z & Jgar § f oA
aifead & a1 ¥ g qarai g F
9% fi g% a1 wrod T3 weATy FFat |
&3 g s arre ot Faferdy wamate-
I {1 @ A 37 97 qIATT ganqfq,
T FATCHTAG & FaT 5 gA<=a
FAYAT F 9% 7 FY foradt oy g1 &
FETAT AT, ITAT &Y AT T WA 1T
39 F1% {Y gy fFar 9 w7 arfaq
QT ¢ fr fegm wiwee wfwes
T & g aF aat ¥ oy § F wWASY
Ateqw ¥ afsqs @Al § 93 §C & AR
AR FAmT F misgd T0T T9%
¥ oy § § Far, qasy Arf qrsqAy
¥ a3 gu & 7 frawe Fear adf oW,
GO FIET FATA F& AA, AL AR
& AAS Ao & 1 wfaT @ gaw
qaaT a8 & fa & werd ¥ vy ¥ Ak
Jmwfea & w1y &, 37 e 31T wAA
Aoy Aty F, qfewrs e ¥ oF gg AR
g wrq feaee wify wedt a@ #37
ATl o AT qTAl §, H9 JwnT §
mErwas §? g AL T AL
& g1 wrgan g 5 gl wAteT &
qEal & |t g -1y g fRav ¢
TR AR qre &1 i Fargw ot w1d €

MARCH 29, 1968

Defence) 872

UF TETT F A A qF AT v,
HTAETC AT TGT, ST FL AT T8
f anfore I8 AYFQ a7 77 I8 1 Fra Ay
gataT ¥ ¥ @ fa o 377wy
a1 T & i 9 1w o2 fee 3y I,
frz feardl Idr | @Y 11 AR
FAraee AFEIE F1 AT 77 a@ ¥
freter §f, TR 35618 AFd G T
T wfasq # dFc ATIFAY | AAEH
gz7 ¥ 717 ®Z goar § e o ary
feaT & gt F 1< faal wrwma 7 gz
A AT 7 IF TFT AITH ATATET 9T
fET ¥aT ¥ F3 A Hm ? F]A
FIGRT SATAET FAYTT FI7 ?

Y T W1 FATE F aR F wqiq
#Mfad | I AT FsaAATT AT AR
gy jfsrmr & ITAY Srewy, wu
gUdT ¢, AT 9T ATHFT TR,
gifeqaa #1T Foafsr & wae 9%
HqdY &fag Jagl A gAiqAT FA ¥
are ¥ ey 7 faard

st g wrgAT (T | JMEAE
"R, TAT HAY AERT F w4 HATAT
¥ fo¥ g7 9z & N fewreq vafeas
#Y & 7 ITHT A4 T FIF §C T A7
ITR gifes gaTR WTE | 99 194 7
AT 1962 7 T TLTT TT ZHAT AT 4T
7 FARR ALTE F Fqet ¥ fgear foar
g7 | 9z a1 I At w Frefiforar
T & ara fag: war a1 AfFT g7 ITH0
gfeaT ardf F wrave 9T {Y glawrd
faer gf &

ot & gifay wox sfacr ddr
AEET A [AHAR AT AE@AT E F
37 6 7 F YA qafs Rg—Nwr
qTF T Y & AT agl F FOHy duAr
& agrat w fergeart § wvam gy §
afeT 3ax  fay #r§ aw v gfaw
T g A 3T A & ¥ Ay ¥ fay
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GHAT F ATGATAT JIT AT HT
a1 wd we A ag Qaw | faar
R w ¥ fed fedt qarwarg
xWg
T 1947 WX 1962 § WITT A
TAT FTA T FH ATET ArETE A
o qoft # afw wqrs | g W
&1 1962 ¥ AqaT R AR IATNF
Fmatav wgE A | fag 2v-
wfeq a¥c avzar & St qfcaa faar ar
agfemr aforr &1 waF g
Trg o afeerat 9T g & sam
& for gAa) dfeq ox 3% atwg wam
o 17 & AT 9% g el F), IJTH
qf@r<i Y M T JTH B A
FIHIT F 7 1% aowr faar & 7 @
ITH! F1¢ I faer § 1 AT #AR}
THEI & FAHT FY FHy e Foefy
2, afare arat &) I AT TIH F Y
Fairwr st faem @ fsq qf g@ F
"o Fga gga & fr gEw fay 8 ax
| FT 9T Y T5T T A qA TF
Qar o 73 faar 1 sy A I A
AT ARG T WEIE &1 19 7 378 wefad
# 300-4 00 ®YGT FATH ST I
R fear mar ur A7 gy 7 W IF WG
WY F AN I FIF 300, 300
%qg {27 71 3% 9% § ITH 500 F
FQq &g fa= gem ifE Al awe §
FH N g Az A qaw g fF
gt 93 37 agrgAlEAi A R ag ¥
qET T fargds g frar sic
IFW wo FTEH! § TErG A T,
FwiRF A TR | wfadr ag
FEF Ay g aams o fs
9% fqy 3o frr 9 ot o= W
wfas ggmar wfs g2 & am
wiawn 7 wgey FvAr gy AT W
A FTAF |

# g v AT w1gan g £ ag 9
38 (Ai) LSD—8.

Defence) 874

Zaré o ¥ Ay o Fy gl e ¥
agt & oy & g€ & 9% o wy i W
7 wwa & fordr 3% < gt | g,
T 7R FWIR 78 A 0F @ ¥
TF EATHT AW JX § AfET TonE
QT 1T A AT AR F AN F AT
a Sy ¥ for 1 gamw i ¥
8 g0 Iee § fF ¥me # fag o
g7 @97 43 g § @ faY 1@ a=
AT F 4T AfHT ITA T T /I
qg 9T TEY g FIM gEiAy qIEr w=@y
waw 7 q<g w1 afear &

oY grera a5 & f afemt & faat &
AT A LAY O AT F FAq qeaT &
AT AW B NIHT AT F gaTE g *7
TR § fo fa w3 sgear gwar §
TYT T FH 19N FT AT AT IE F
STETT gt Ty § 1 gufay agt ow S
F Y A1 FE ey FY AT AwlEy |
o1 q5t X @A ST RS AT AN &1
Sgt w4y A 7 agt § 9™ AR} AW
¥ for garé sETw § @1 3 7 ey
F1 & qgt AN F @A F for Y Saam
FTI A F ITHT agT AARTEAT

AZ—AATA AT T g7 TEY
£ a1 1949 ¥ wiffy dfeq sargTaTa
ATE 9 TG W ¥ AT AR T A
F IR § I frdew fear g1 99
qE AT Mo F07 fqg T & qa-
fama gt s IR M gm ass &
AT AW X TG A faar ar
gatqaw 99 Fa7 98 I&A G auY
% | Ffe & 9 I dfeq N faear
97 3t 39 0 ¥ 9¥F F a4 ¥ A7
MWW AT | A T FT {9 &Y
99 7 g1 AT 6 qg Fg-wATA
aFF T QY gfeeal & qadr  wmavaw
¢ oF g & gfewm § oK g
g A A ghaar F gfeam &0
Ax wgt a% srarfet « i w1 ey
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taiigrges v AN T eTr Agrg TRy dfret wy Freer amgR

& ot Ty feeelt, avad Wi wHTER
wifs § WA FH A I § I
FAIT Y f6T agt § 96T F12 T
EAT TEAT & | A I FX 95T
yafs g AN AT aqr A ¥ ag
BIAST FTHY A& g At 2 q7
gfaur grir

T A 3fte ¥ WY a7 aF T
QT WAF g | A9 98 a9
wE 1 § AT ¥ wgar g frag wer
T g am @ W FE § Afwa
¢ F@ § @Y I qWA %
FA AN § I gmaT N AT AfE
1954 ¥ fazeg & Y NFr aA T 7@
fasag & fewaft WA g affF ag wreg
® 07 a3 g g Afr g2 madh §
wfaw gardt arg 31 ey 3 T g
#fFa IT §9 1959 § a8 ¥ TS w0
wo iy fasady wonfaay &t S}
JgF WG & TY q9 TH FEl ARG
TR AN AG GHAT AR 77 79 5 7
A AT T EAT FIA AT § A
&9 U AT T 1954-55 ¥ FT @
¥ fF W@ @R @7 g
EEqT 3 M | & Fgife
I T AT FA a9 § | sfage
W | # gy § 5 ogrd sy
R o = e o &
WIS X WTRAW geT | gEfaw &
A ®gm Wz ¥E wEEINE
%% I qgT T€O g AR IN
T q IIeX AATAT AT |

qifrea i & &g frr s ol
ot AT mrardt Y gAX F ST Sgar
2 e ¥ aT ¥ I OEE F I
ot WY aifeery ST Aradrgd &
7 1965 & wiaA®w g3 ¥ IR
AT GO A Y QY WX A @

X IY oo w0 ¥ w< foar Afer
T ¥ ag WY O AWEYT gur
[F  For qfFeEm ¥ famar
FAT FE F W@E F afomHEsy
Iq W A A Wi AT #+y
BREAT 991 | § JIOEHE qAENT A M-
I T wET AT qE IEC T

mg 5 afemm w1 fggmm
¥ ool feft @ e ! owr swi}
%m%r'h’mﬁﬂmw 99 T F qs
? A aEr g quiEd
& & wr F1 ag F fawwa O §
IfFT @A QAN E® T

Y a¢ oifemTa ¥ Ft # smaw
¥ T AT F58 § JUN 300—350
e T NI T Bis far | ouw
W FF ¥ WA AOE Gar v
@t 77 %9 9 ¥ A § 15 yfa
T 2 Afed ag wEaE A T
W Wgq qgd ¥ gEA § v
Afirw frard I} ¥ 0

TF AAAT §IE X OAH wgT
sfqwr HaeE § S a9 AWl &
fau g aftr 3y § ag saeT @
sk I w9 fear sAr =ifeg
e W e ¥ Jw AN gL F fog
o wfus & AN sqaear gEr T1fEgg
nor g @ @R E fF o Wi ofe-
T fegam wWEgRw wW R fag
AT § WX gEd WK 2w & wA
e N sdafgEt § G E @

P
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foq g ags s ¢ fs guar &
mxdgafed ag R fiw T A
¥ o afew ¥ wfas dar @ fag
o™ gad

7 agt ¥ foq oF aw wd g
o & agr € Avmd FET WA«
i 7t g7 #1 92 7T qaEw fadn Afe
W 39 TG sgm AT f®
from HAI & @ o ER
faddl o FWE 99 g NG TER
FY IR 6T @ £ | & ag 78 wga
fF ag Jgf wEwEs § T@ T@ER
R TAIM A W Afe AEw
qEEAT W & fAm & ag sreiEa
a wafFs W g ¥ o sfg-
foeg A @ F | TS A G
g & oo qor o qweEni F S
® IBHE W WY F FWAT =T
TE g AR I g FIAEIm
I TFAT A @R § 19w FH I
Farwfem s & ) fasnfv a0
arel  F13W FY OHFAT F @A F I
A FHAIEET & a9 AT Ay |
g #Y feafs & 7 awawm g &
gfee R gen ¥Ar FY AT F
afq sEwms § 1 g W A oEA
! AT AT ¥ g AWd H
FHar g

sface ddt agRs ¥ ag W
o Fom g g fF A & s
g qg B FaIT AT Y T9W §
W@ I 30 TWY IRAHT TW@SE
fasmr & 1 T S WS ) AR
AT qTPT FA & 1 €F W AFTA
wifgd | forg & et s&T #y giqer
faxr | s gwt fafaw afaw & &
WA EN ITH 75 7@ AASH
T § WY I TT TERA T
ARy = faar @ qA, ST W)
IR W A gl ), W@ frear
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& @y faeelt & gw A X 125 %
gy W A fawfar o o, dfeT
I AT T A HT 100 To %< fav )
oix x5t fafasr afaw ael B 100 To
frr & o) W afme 3w
ST A TAT JATAT W A wfew sk
I AT 9%aT § | AT @ S 6 w9
¥ FA 20,000 AT i FAE TH
ar ¢ AfwT 15 16 WX
17 T T F FATE R ST
aeaT @ 1 g F ff e ot o
¢ frag d ¢ faar wor oW
T oqET W g e @wd
FfF gA A W SW AW IR
fer Tq T WA g 1w W
I @vi # w feggs  weew
30T JTEAF FATFA 60 &
a1 T@ ¥ WY sarer foemr oy

18Y A Jiaw A ara & 1 4y ga
g & @ sarar gfaw &t sre &r
7@ &, afwT wsw qvwe agt s
qfe w1t &, 2w &1 g A AfFT
# Faar wrzar § v agi F3 wE T A
Y sweeE A4 2, faady & ami
1

agrg e & 12 FFifaat § 9
a & d swafqat 930 7 § T 3
Feqfagl Taats § @y & | F’h 9%
7747 oAt agft & 9 o7 qar ¥ Wy
fa1 &1 fogmm adi & 1 qa AT qarg
wEEt & o fafaw afaw ad & 97 97
gL AT qgar &, AT A oSrary §
IT BT AT TTAT FATE 9T @A & 93T
2 1 za fa¥ 37 €1 9 WY SaTRT FATIY
X 7 wraoawar £ 1 a8 § 17 fodr gAr
st § 5wz oare azrE Y /1w
g 9ra, A ag IV qgE F g adf
qogwr@r g 1 ENFFFI W
@ & A A w3 @ g 1 97
#Y deqr gAY saraT AR | A TA
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90 FOTT ¥ TN & | g QY WIT FT
WY ZAT AT g6 § | AfFA agt wY qd=
frgem & fa¥ aga wraww § \ ww
T T GATR ET § F1 747 AT GAW
o fs arar fggmm w=m @
@ ¥ 39 %1 &1 & 7 v wifs
A ¥ 2w foar fs 99 fosaq T
A 9w ¥ gar faar qET g

o & 7g W Fgar wrgar g F
A frema Fa Age g a=y § )
99 O AWAT gL T qgf 9 q4q_
ger at fueX &t A IwEr { sE"
zar a1 f g fasag ¥ R A ;ga 3@
¥4 | qf9 QI 9% W9 T AT FH
Is@T ! T I8 IFT FeW SSEAN
va faeaa facger @on & s ?
fem Aty N aw @A M@ |
Fgt 71 7 Fafercza oY, a3-a3 fagm
Q, 97 9gf F 9T 98 7S 4, T G B
I @ew F fzar § 1 agt wwafew
g1 fag ag ¥ femamw &
AT Y q<E F AT A7 fsaa § wAT
a1y € 1 3@ folr ¥ g9 %1 @A @A
aga I&0 § & 97 95 foasaw @aw
g T aw aw gar fay S
I A1 G | I § dfeq s
AgE sy afe w1 @ @ o, A1)
o WY ag g AT e 30 | g arcar
I fegeam #1 urar foar 4, 5w
qrfeeam &1 W 3

wafed & oot & wTgT fF e
7 @ 9T fome gaR 91 F 9hr |
% 39 st ¥ fa¥ v gB 7 T®
T IPET AW, 39 F AT F fA¥y
T gad) gl & fay T&< 3o 7
Fo twar s/ ) qgt oxar agaw
FY FY Grewt Tg § A 91 T §,
faqat s &y §, ¥few wer ¥ ag
agT FE | WX AT AFT Y @
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& qgre gt 1 &gt 57w B gl
agli &1

¥ g F1 g W qiwar w1
Fwar § fF agi 9. 3N gl @
At ¥ for aga T3T WewaTE W
&, Afww 3w § fafaw v & O ag
@I FT IR S | A @ F ¥ aga
fravgg | foaaT gar Ty FET
FTAT FTET 47 AT FHA Y FHAT ATl
g1, I Iaa1 T far @, sfew
I gIER T 79 F6 R 0

# e FT 4TS IFT AGY AT,
# T Halvsht Y fHTd emag FATE

SHRI UMANATH
Mr, Deputy-Speaker, Sir, this year
the defence budget has passed the
Rs. 1,000 crore mark. We generally
celebrate the silver jublee, the golden
jubilee and the platinum jubilee. I
do not know how we propose to cele-
brate this defence budget having
crossed the Rs. 1,000 crore figure.
This year’s defence budget figure, to
say the least, is most staggering and
fantastic and will have the most
crippling effect on the economy and
living conditions of the people.

The defence expenditure, which
was Rs. 312 crores in 1961-62, has
risen 3% times to Rs. 1,015 crores
in 1968-69. A. contrast with the trend
of national income will prove the
serious implications of the defence
expenditure this year. Between
1960-61 and 1966-67 whereas the
national income at current prices
went up by 55.3 per cent, the defence
expediture during the same period
went up by 220 per cent. All
through this period the per capita
national income in real terms did not
show any rise at all, the relevant
figures being 310 and 813 only. That
being so, this expenditure is one of
the major sources of inflation, rising
prices, diversion of developmental
funds and of the present economic
crisis in the country itself.

(Pudukkottai) :
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Serious efforts and initiatives for
peaceful settlement of our disputes
with our neighbours China and Pakis-
tan and thus slashing our defence
expenditure becomes an inseparable,
inescapable and wunavoilable part of
our efforts to take the country out of
the present morass, The only section
of the Indian people who may not
relish this idea is the Indian big
business who have their greedy eyes
on the huge defence orders. Even as
it is the portion of the defence ex-
penditure that goes for purchases from
the private sector is about Rs. 306
crores. It is no wonder they have a
vested interest in such huge defence
expenditure and in retaining the ten-
sion between us and our neighbours.

Coming to the problem of defence
production, the crucia] question is
the need for total elimination of our
dependence on foreign countries in
the matter of defence production.
After 20 years of independence our
defence production basically remains
dependent. Our Supply Missions in
England and the United States are
the living monuments of the ‘sacred
preservation’ of our dependence.

The budget estimates for the Lon-
don Mission is Rs, 24 crores. Many
of the items that are sought to be
purchased can be produced in our
own country, and yet we are spend-
ing about Rs. 1 crore as establishment
charges in London. The transport
charges of our own personnel in the
Mission within such a small country
as Britain is about Rs. 10 lakhs.
Lavishness needs no further proof.
The 27th Report of the Estimates
Committee of the Fourth Lok Sabha
rightly said:

“The Committee .... believe
that with a determined phased
programme much progress could
have been made during all these
years. The Committee hope that
even now a determined attempt
wil] be made to produce these
articles indigenously on a phased
programme.”

‘What more proof do you require to

D. G. (Min. of CHAITRA 9, 1890 (SAKA)

Defence) 828
show that the Government was not
taking determined efforts in this
direction?

In fact, thig feeling of security in
the dependence on others has led the
Government not to sanction sufficient
funds for defence research projects,
affecting the progress of research it-
self. From 1961-62 to 1965-66, every
year the Government sanctioned only
less than 50 per cent of the financial
estimates of the various research pro-
jects, with the result that there were
serious shortfalls in the physical tar-
gets of the research projects. The
relevant figures of the shortfall in
the physical target for research pro-
jects I am giving below. In 1961-62
the physical target fulfilled was only
26 per cent; in 1962-63 it was 14 per
cent; in 1963-64 it was 27 per cent;
in 1964-65 it was 36 per cent and in
1965-66 it was 37 per cent. Even in
the plants under Government control
substantial parts of capacity are left
unutilized.

Take, for example, the Garden
Reach Workshop. The percentage of
idle hours to total working hours
was 11.42 per cent in 1963-64. It in-
creased to 18.39 per cent in 1965-66.
In the new Machine Shop it was 14.50
per cent in 1963-64, which increased
to 32.59 per cent in 1965-66. In one
of the ordnance factories the rated
capacity of producing tail units of
bombs between June 1962 and Sep-
tember 1966 was 23,200. But do you
know how many they produced?
Just 6,000. And this despite more
than adequate orders and though the
Aijr Force has been stressing the need
for urgent supplies.

Now, coming to the question of
waste and inefficiency, this vast sphere
of defence expenditure has become
the grand theatre for waste and ineffi-
ciency. More than Rs. 80 crores
worth of stores have been found to be
either surplus, obsolete of useless for
alternative use. This has been the
state of affairs since 1958. Of this,
Rs. 72 crores worth stores have been
recommended to be disposed of. And
yet upto October, 1067, only Rs. 10
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crores worth have been disposed of

retaining about 88 per cent still un-

disposed of.
15 hrs.

In certain factories, established for
more than 10 years, the avoidable
waste has been to the tune of 100 per
cent more than the normally allowed
rejection per centange. Losses in
certain institutions like military farms
are enormous. The military farms
which produced a profit of Rs, 43.11
lakhs, incurred a loss of Rs. 21.66
lakhs in 1964-65 which increased to
Rs. 77.37 lakhs in 1965-66.

I want to know from the Govern-
ment: Is it their demand that the
millions of poor people in this coun-
try should pay for this waste, ineffi-
ciency and corruption, in the name of
strengthening defence?

D. G. (Min. of

I now come to the conditions of
the Jawans who are at the founda-
tion leve] of our defence. Recently,
certain revisions in the allowances
relating to jawans have been announ-
ced. But that has not resolved the
basic grievance of the jawans namely,
discriminatory treatment by the Gov-
ernment between the ranks and the
officers in the matter of benefits. A
year ago, when our party mentionecd
this, the Prime Minister came out
wit a great non-existent discovery
that we were creating division bet-
ween ranks and officers. I say with
a full sense of responsibility that it
is this very Government which has
introduced a wide disparity in service
conditions and that they are them-
selves creating this sense of discrimi-
nation among the ranks. In the mat-
ter of Dearness Allowances, while the
officers are paid the full rate as paid
to civilian officers of corresponding
pay ranges, the application of the
same principle is denied to the renks.
In the matter of city compensetory
allowance and bad climate allowance
again, while the officers are to be
paid in full, the equivalent to civilian
rates, even the JCOs and other ranks
are to be pald only two-thirds of the
equivalent of civilian rates.
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I am not demanding equality in the
Quantum of payment to an officer and
a jawan but I am demanding that in
the application of principles, there
must be equality between officers and
ranks. In the matters of principles,
there should not be any discrimina-
tion. The whole pattern of salaries
and allowances to officers and jawans
has produced a disparity that the
salary bill of a few officers in the
Navy is equal to 52 per cent of that
of the ordinary ranks whose number
is vast. The relevant figure for the
officers in Air Force is 40 per cent.
In contrast, the Government has no
hesitation when it it a question of
withdrawa] of existing concessions to
the ranks.

On the 1st of this month, about six
free concessions which were enjoyed
by the civilian employees in Udham-
pur, Srinagar and Jammu, which they
were enjoying for the past 20 years,
were suddenly withdrawn leaving
them in the lurch. The sooner the
Government retrieves this position,
the better for the morale of the ser-
vices.

Another problem that createq untold
sufferings and pain to the servicemen
and their families is the unpardona-
ble delay in the settlement of their
claims. The phenomenon of delay in
settlement of claims is steeply rising.
Upto 31st March 1963, the number of
unsettled calims was 124; 1963-64—
237; 1964-65—926 and 1965-66—3,775.
As on September, 1966, the total
number of 5,062 claims are lying in
files unsettled. Of these 50 per cent
of the claims relate to those who
died.

One can imagine the pain and tor-
ture suffered by the families of the
dead on this account and fear of the
morrow that is haunting the jawans
in service. - I know from my personal
experience what this delay costs. A
civiian employee in the military
services, with an ailing wife and six
young kids, resigned his job so as to
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treat his wife with the settlement
claims. His claims were not settled
for a long time with the result that
hig wife died with neither money for

treatment nor for daily maintenance.

1 have caused those children to be
admitted in an orphanage.

The Government has made a
rule that the relevant papers for set-
tlement should be sent by the autho-
rities one year before his retirement
80 that his claims will be disposed of
at the time of his retirement. And
yet what is the position? Between
1961 and 1965, in 1,178 cases out of
1,518 cases, papers were sent after
retirement. Of these, in 53 per cent
cases, they were sent one year after

retirement. In 232 cases, they were
sent 1 to 3 years after retirement. In
141 cases, they were sent after 3
years.

In the case of death, the rules are
that papers are to be sent as soon a
possible. And yet what is the posi-
tion? In 958 cases, papers were sent
1 to 3 years after death and in 493
cases, they were sent more than 3
years after death. This callousness to
the servicemen must be stopped. Of
course, the Defence Minister has been
helpful when approached with indivi-
dual cases. But this phenomenon as
such must be eliminated.

I wish to draw the attention of the
Defence Minister to a problem which
is agitating the minds of jawans whose
families are living in the Chhamb
area which is just at the border bet-
ween Jammu and Pakistan. Thou-
sands of families of the jawans were
uprooted from this area when Chhamb
became a live sector in the 1965 con-
flict. After the war, these families
were forcibly brought back to these
areas by the Government of J and K.
State against their wishes. Having
campulsorily brought them, the J. &
K, Government violated the solemn
assurances given to them, in the mat-
ter of rehabilitation. As a protest, 10
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displaced persons including 9 women,
all of whom were related to jawans in
gervice, went on hunger strike ve-
cently in Thhumb. Any Government
with g sense of responsibility would
deal with them gently and cautiously
since any rash step might have seri-
ous repurcussiong in the army and
jeopardise the defence itself, that
area being on the borders. But the
Sadiq Government sent police who
mercilessly beat up hunger strikers
including women, demolished and set
fire to their huts and next day opened
fire upon the demonstrators and shot
dead a man of 75. This is what is
happening on the borders.

I demand that in view of the likely
repurcussions on armed forces by the
conduct of such irresponsible Gov-
ernment which itself is the security
risk on the borders, the Defence
Ministry must partake directly in the
matter of their rehabilitation.

Lastly, I wish to remind you that
during last year's debate I had
brought to the notice of this House
the contacts certain top officers of our
army had with foreigners. The Gov-
ernment do not seem to have taken
it seriously. Subsequently, now, the
ex-CIA agent, Mr. John Smith, has
made certain statements wherein he
has made certain revelations about the
CIA contacts with various officers in
the army. I do not say that every-
thing that he has said must be taken
to be true. But certain things seem
probable. For example he reveals
that one CIA agent wrote the autobio-
graphy for Gen. Thimayya and that
Prime Minister Nehru having come to
know of it stopped it. It is admitted
by Gen, Chaudhary that the deal for
his becoming a military correspon-
dent of a British paper was concluded
behind the back of the Government
at the instance of the Burmah shell
boss. It is admitted by both Gen.
Kaul and Gen. Chaudhary that the
Burmah Shell boss was in constant
touch with both of them. It is ad-
mitted by Gen. Kaul that as soon as
he was promoted, he used to be.in



887 D. G. (Min. of

[Shri Umanath].
touch with a British military official
for military advises behind the back
of the Government. When these
things could be admittedly true, why
could not this statement that the CIA

agent wrote autobiography for Gen.
Thimayya be not probable?

1 disagree with the Government'’s
callous attitude on the question of
serious enquity into such allegations.
This attitude may cost this country its
independence and what little demo-
cralic rights we enjoy. Such a serious
investigation assumes utmost impor-
tance especially when we learnt that
some of these officers were tempted
to the point of moving armies to take
over the Government.

Here is a revealing extract from

another source.

I quote the extract:

“Wherever the truth may lie,
and here again many guesses are
possible, there appears to have
been in January 1961 some ink-
ling on the part of Jawaharlal
Nehru and Home Minister Pant
of the existence of some sort of
danger.

Significance appears to have
been attacheq to an order given
by Gen. Thimayya moving a
Division from Ambala to Delhi.
At the same time, an Armoured
Brigade was located at Mathura,
980 miles from Delhi on the Agra
Road, a brigade which was part

of the armoured division at
Jhansi, under the command of
Gen. Thorat.

“Kaul, who was then Quarter-
Master Gencral, was asked to as-
certain from Gen. Thimayya about
the purpose of the move; it ap-
pears the order had been sent
from Army Headquarters direct to
the Divisional Commander and
the principal staff officers did not
know of it
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“In any event, the order was
countermanded. Within a month
or two afterwards, at a reunion of
the Kumaon Regiment at Rani-
khet in the Almora Hills, and al-
most the last function which Gen.
Thimayyga attended before leaving
the Army, speeches were made,
a report of one of which attribut—
ed to Gen. Thorat a somewhat
remarkable statement to be made
by a serving officer, criticising
the Government, and appealing to
the troops for their loyalty to the
Army Chief with no word about
loyalty to the Government or the
Constitution of India.”

I am not quoting the Blitz; this is am
extract which I have quoted from no
less a person than Mr, S. S. Khera,
the former Cabinet Secretary and
your Defence Secretary. It is his
words I have quoted and not of the
Blitz. The quotation has appeared in
the Blitz. That is all. I would like
to say that, if the officers have such
temptations and if they have contacts
with foreign big business and intelli-
gence as well, this country will be
doomed.

Fmally, I understand that, with
regard to cantonment administration,
there is a statutory provision which
permits of separate laundries far
weslerners and for Indians. It seems
hat this provision for separate laun-
dries for westerners and Indians, this
discrimination, is on the Statute Book.
It has not yet been removed. This
is a shameful thing and this also must
bz removed.

SHRI PILOO MODY (Godhra): The
remarks regarding Blitz should be
expunged.

MR. DEPUTY-SPEAKER: Mr. L.
N. Mishra.

THE MINISTER OF STATE
(DEFENCE PRODUCTION IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): I seek the
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indulgence of this House to inter-
vene in this debate for a few
minutes. It will be for my senior, the
Defence Minister to reply to the
main points made by the hon. mem-
bers of this House. But I would like
to state here a few facts connected
with the problems of defence produc-
tion, research and development, the
role of private sector in defence pre-
paredness and industrial relations in
our defence installations.

Experience gained as a result of the
two hostilities, the two aggressions,
one made by the Chinese in 1962 and
the other made by Pakistan in 1965,
threw up new problems and new
challenges to us. It was realised that
it was high time that we relied upon
the indigenous production in the
matter of defence in a progressive
manner as quickly as possible, and
also that we should have modern and
sophisticated = weapons. We also
realised that it would not be advisable
to depend upon the external assist-
ance and foreign collaboration for
having arms for our army, and that
we must have suitable weapons to
suit our special conditions and the
difficult situations at high altitudes
and other places.

Rapid strides have been made in
this direction and most of our
ordnance factories have been modern-
ised and new arms and equipment
have been given to the army. More
and more reliance on the indigenous
production is being given.

The Army has been undergoing a
major re-equipment of its weapons
etc. This covers rifles, carbines,
mortars, guns of various calibres and
a host of other items including com-
munication equipment. While this
large scale re-equipment plan has
been in progress, as the House knows,
the Army has been considerably ex-
panded. Most of these large number
of new items have been taken up for
production and very substantial pro-
gress hag been made in supplying
them to the Army.
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As the House is probably aware, at
the time of declaration of the Emer-
gency in 1962, most of the ordnance
factories had old and antiquated
machines. These machines had to be-
over-utilised to meet the increased
requirements. It was obvious that a
large programme of replacement, re-
newa] and modernisation was neces-
sary. This was also the quickest
method of improving and increasing
production. It was taken up three or
four years ago and I am glad to say
that two-third of the modernisation
programme of the ordnance factories
has been achieved.

Despite many difficulties such as
delays in shipping due to the Suez
crisis, reluctance of many countries
in making supplies to us, the ordnance
factories have done commendable
work to meet the large requirements
of new and sophisticated items of
equipment and ammunition. The
House will be glad to know that,
while the figure of items of arms.
ammunition and vehicles in 1964-65
was Rs. 64 crores, in 1965-66, it went
up to Rs. 70 crores, in 1966-67 it rose
to Rs. 84 crores, and in 1967-68 it rose
to Rs. 92 crores. This is excluding
clothing, parachutes, high altitude
tanks, sleeping bags, cables and gene-
ral stores. It reached its maximum
yearly production of Rs. 48 crores in
1963-64, and is now stabilised at
Rs. 20 crores. Even with this decreas-
ed amount in clothing and general
stores, the overall issues from
ordnance and departmenta] factories
during 1967-68 is expected to be
Rs. 112 crores which is a record figure.

The major task of Defence Produc-
tion is to meet the requirements of
the large scale equipment of the
Armed Forces. But equipping of a
modern fighting force with complicat-
ed electronic and automatic devices
is not an easy task. I gm glad to
say that India’s defence production
establishment has acquired a capa-
bility of mastering the latest techni-
ques and producing modern equip-
ment. We have been able, to a great
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-extent, to equip our armed forces
with all the modern and sophisticat-
-ed weapons needed to meet the
challenge that the modern warfare

‘"has thrown to us.

Replacement of old types of equip-
‘ment with new ones are going on at
a fast pace. Side by side new items
of equipment are also being introduc-
-ed.

For the Navy and the Air Force also
a number of new items of weapons
and ammunition have been taken up
for production for the first time. Al-
though the requirements of these
‘Services are relatively small, the
establishment of the new items
required by them has involved con-
siderable effort on the part of our
ordnance factories in close associa-
tion with the Services and the
Research and Development Organisa-
tion. It is not easy to develop new
weapons and produce them in less
than four to five years. The experi-
ence of even developed countries is
that it takes three to five years to
develop a new weapon and two to
three years to produce it for bulk
output. Out of necessity we had to
narrow down this period and we have
done it to the satisfaction of our
users, the armed forces.

A substantial contribution towards
Defence Production is also made by
a number of our public sector under-
takings, of which, the Hindustan
Aeronautics Ltd.,, and the Bharat
Electronics Ltd. have been making a
large contribution towards defence
preparedness. Hindustan Aeronau-
‘tics has flve Divisions anq the oldest
and- the largest of them is the
Bangalore Division, about which the
hon. Member of the DMK Party spoke
this morning. Its production covers a
large variety of aircraft and engines,
namely, HF-24, Gnat, Kiran, Krishak,
-and Alouette helicopter. While the
production during 1967-68 at this
Division i3 expected to be about
Rs. 18 crores, it has not come up to
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aur expectations. There have been
certain difficulties in the recent past,
which are, to some extent, inherent
in an industry where the require-
ments are very rigid and sophistica-
tion is of a high order. These are
being looked into, and we hope that
things would improve.

Three factories are in the process of
being set up for the manufacture of
MIG aircraft, namely, at Nasik,
Koraput and Hyderabad. Earlier
stages of manufacture at Nasik and
Hyderabad have already commenced
and in Koraput, production will start
after the test bed has been installed.
The assembly of the aircraft has been
proceeding according to schedule and
we have already made deliveries of a
number of MIGs to our Air Force.
Production at the HAL factory at
Kanpur has been stabilised and
delivery of HS-748, popularly known
as AVRO is being made to Air Force
and Indian Airlines ahead of the
schedule.

With the setting up of three new
factories at Hyderabad, Nasik and
Koraput, we have enhanced our aero-
nautics production rcsources consider-
ably. This is beyond any doubt.
However, while on the whole there
has been a good progress in aircraft
production, T must confess that we
have still a long way to go.

The hon. Member belonging to the
DMK Party referred to the industrial
relations at Bengalore, I am aware
of the situation there and it is a fact
that industrial relations in Bangalore
have not been as good as they should
be. But I will request the hon. mem-
bers to look into the points of dis-
pute. If he had cared to study these,
there have been three vpoints, namely,
(i) the workers have been demand-
ing the application of Central rate of
D. A. to the workers; (il) re-instate-
ment of seven of eight workers who
were discharged on the ground of in-
discipline; and (iii) wages for the
lock-out period. ‘I would like to
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state categorically that, so far as the
first point is concerned, the application
of Central D.A. rate, the workers
will have to decide whether they
want to have D. A. according to the
recommendations of the Engineering
Wage Board or the Central D.A,, they
cannot have the best of both; either
they can have the rate according to
the recommendations of the Engineer-
ing Wage Board or if they do not
want to have that, they will have the

Central D. A. rate; if they make a

choice, then the HAL will be prepar-
ed to negotiate or come to some settle-
ment on that. There are five units
of HAL—Bangalore, Kanpur, Kora-
put, Nasik and Hyderabad. Agree-
ments with four units have been ar-
rived at and they have accepted the
formula evolved by the workers and
the management, but Bangalore is
the only unit which has not accepted
the new agreement. Here, I would
like to say, about reinstatement,
wages for the lock-out period and
D. A. this is not merely a trade union
consideration the interest of the wor-
kers, which is standing in the way of
settlement.

Sir it is something more than that
and it is something political and I do
not want to go in to the details of
that, I will say if the workers of
Kanpur find it acceptable if the wor-
kers of Koraput find it acceptable. ..

SHRI S. KANDAPPAN rose.

SHRI L. N. MISHRA: Sir, [ am
not yielding.

SHRI S. KANDAPPAN (Mettur):
If it is something political as the Mi-
nister said I would very much like
the hon. Minister to give the details.

SHR]I L. N. MISHRA: Sir so far as
the details of the agreement gre con-
cerned, I have laid a copy of it on
the Table of the House, either in the
Rajya Sabha or this House, ten days
back. If the hon. Member is interest-
ed, he can look it up.
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SHRI S. KANDAPPAN: If the la-
bour first makes thé choice you are
prepared to accept?

S8HRI L. N, MISHRA: I am pre-
pared. I am saying it is for them to
choose.

SHRI S. KANDAPPAN: When they
choose, wou will have no objection?

SHRI L. N. MISHRA: The wor-
kers will have to choose either tne
Engineering Wage Board recommen-
dations or the Central D. A. rates. It
is a fact that Central D. A. is appli-
cable to some of th epublic sector
units.

SHRI S. KANDAPPAN: Do
say that?

you

SHRI L, N. MISHRA: I have stated
that. Perhaps the hon Member is rot
aware of it. In fact 2 or 3 Memoars
of Parliament have been in constant
touch with me. Only last night I had
a discussion with some Members of
Parliament coming from Bangalore
and who are taking active intere:st 1n
the labour movement at Bangalore I
made it clear to them that it is ror
the workers to decide. It is not the
workers’ welfare that is guiding the
movement but something else and the
hon. Member is aware of it. Just b~-
cause he comes from a place near by
he cannot expect that he knows much
more,

SHRI S. KANDAPPAN: I am very
closely connected with the !abour
movement, .

SHRI L. N. MISHRA: I will now
come to the question of shipyards. Our
shipyardg at Mazagon Dock, Bombay
and Garden Reach Workshops, Cal-
cutta and Goa Shipyard, Goa have
been making good contribution to-
wards defence production. The project
for the construction of the Leander
class frigate, which has been vnder-
taken by the Navy in the Mazagon
Dock is going according to schelute
ang it is expected to be launched on
the 23rd October this year by the
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Prime Minister. The frigate construc-
tion work is being co-ordinated in
such” a manner that it would be pos-
sible to deliver to the Navy one fri-
gate every year, starting from Octo-
ber 1871.

Mazagon Dock has also delivered
a dredger of high capacity to the
Navy and we will deliver the first
inshore minesweeper in the next 2
or 3 months. In addition both Maza-
gon Dock and Garden Reach Work-
shops have satisfactorily undertaken a
number of refits to the ships of the
Navy. Mr. Uma Nath made some
points. Sir it is a fact that there had
been some dislocation in the Garden
Reach Workshops. But Sir if you take
it with the overall state of the situa-
tion, we have every reason tc be
satisfied with the progress made by
these workshops.

DR. MAIJTREYE BASU (Darjee-
ling): What is the percentage of casual
labour employed in the Garden Reach
Workshops? Sir, under the name of
casual labour, old employe2s are
taken in.

SHRI L. N. MISHRA: This question
has been brought to our notice and
we are looking in to it and we have
asked the management to take stock
of the whole situation so far as the
problem of casual labour is concern-
ed.

There is one point which might
satisfy hon. Members, that is aktcut
the financial return that we are get-
ting from the investment that we
are making all these years, Now in
these public sector undertakings
under the Ministry of Defence the
trends of increase in production and
profitability have been maintained.
The total production of these wunits
during 1967-68 would be about Rs. 90
crores as compared to Rs 61 crores
in the previous year.

It is also expected that sur units
will close the year with a profit and
that Bharat Electronics, Mazagon
Dock, Garden Reach Workshops and
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Bharat Earthmovers will declare
suitable dividends. Hindustan Aero-
nautics cannot be expected te declare-
a dividend as it is involved in a
large expansion plan. It will be of’
interest to the Houge to know that
the return on investment in Defence
Public Sector Undertakings was
8.1 per cent during 1966-67 against.
7-5 per cent. in the preceding year.
as compared to 2'8 per cent. for
public sector undertakings as a whole:
during the year 1966-67.

Sir, I would like to say a few words’
about the development of electronics
and radar also. The report of the
Bhabha Committee of which the hon.
Members are wel] aware is our main
guide on the subject. The develop-
ment of the electronics jndustry is
progressing satisfactorily With the
supply of equipment from BEL, the
modernisation of the Army communi-
cations equipment has to a large ex-
tent been completed. Planning has
commenced for the establishment of
a new factory for the manufacture of
radar and micro-wave equipment.
This would help to progress the Air
defence plan of the Air Force, The
HAIL Electronics Factory at ilydera-
bad has already taken up *he produc-
tion of air-borne electronic equipment.
Apart from the micro wave and radar
equipment factory of BEL a separate
electronics factory is also being set
up by the Atomic Energy Derart-
ment.

The production of electronics which
was Rs. 26 crores in 1964-65 came to
Rs. 50 crores last year and this year
it is expected to be Rs. 65 crores.

Yesterday and to-day also a num-
ber of hon. Members spoke about our
research and development pro-
gramme. I would like to say a few
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words about our programme of re-
search and development. We do ap-
preciate the amnxiety that hon. Mem-
bers show about our programme of
_research and development,

The impact of science and techno-
logy on modern weapons needs no
emphasis. In our case it is all the
more important that we must break
from the habit of collaborations. Our
weapons must in any case be attun-
ed to our own operational needs and
the requirementg of extreme diffe-
rences in terrain and temperature.
"They must be capable of performing
efficiently in deserts, jungles and
high altitudes, in high temperatures
as well ag temperatures as low as-30°
even-40° centigrade,

Considerable effort has gone into the
Research and Development in the
last 9 or 10 years, A major re-orga-
nization was effected in 1958 when
the set-up wag reconstituted in its
present form by the amalgamation of
all Research and Development resour-
ces in the Defence field under the
Scientific Adviser. To-day there are
29 establishments and laboratories
which cover practically all the areas
of defence research for instance, ar-
maments, electronics, aeronautics,
oceanography, engineering, metallurgy,
high altitude equipment and physio-
logy.

The emphasis is on research of an
applied character with a view to ach-
ieve maximum self-suffiziency in (Je-
'sign and production b uiilising i--
digenous raw materials and resources.
Basic research of a fundamental cha-
racter ig largely left to other agencies.
‘The Research and Development Orga-
nization hag now in hand over 750
main projects. The total number of
projects in hand would be in the re-
gion of 1200. For several projects
-outside agencies are freely used. Uni-
versity and other civil research insti-
tutions of the country have 75 projects.
46 research projects have been
-entrusted to CSIR Laboratories, Ato-
mic Energy Commission and
-other industrial institutions.

D. G. (Min. of CHAITRA 9, 1890 (SAKA)

Defence) 898

The Research’ and Development
Budget, which was of thg order of
5'24 croregs in 1962-63, increased to
Rs, 12'80 crores in 1967-68 and in the
current year we have made a provision
of Rs. 14.12 crores. The expenditure
on research ang develppment has thus
almost trebled in the last 6 or 7
years.

Even with this rate of growth
however, we realise that the percen-
tage expenditure on research and
development is low in India being a
little over one per cent of the defence
Budget as compared to that in cer-
tain other advanced countries such
as UK, USA and USSR where bet-
ween 12 to 15 per cent of the defence
budget is spent. I must, however,
mention that both our resources and
the problems which we have Lo tackle
are different in scale. Moreover, the
fact that our Research and Develop-
ment Organization is one of recent
growth sets its own limitations in so
far as the basic infra-structure re-
search facilities and traineq person-
nel and accommodation have to be
built up to a certain level before a
substantial investment in research is
expected.

The Research & Development Orga-
nization is drawing up a plan for the
future in consultation with the Ser-
vice Headquarters, keeping in view
the existing research and develop-
ment base and the requirements of
the user for various advanced types
of equipment. For obvious reasons it
is not possible to give details.

While on the subject of Research
and Development I would like to
refer to a question raised again by the
hon. DMK Member about the shifting
of the Institute of Physiology and Al-
lied Sciences from Madras and say
something about this to allay the mis-
givings of the hon Member, Research
in Physiology is an important branch
of Defence Science dealing with hu-
man problems of military personnel
in peace and war. Thig is not an in-
dustrial undertaking. Originally a
physiology division was functioning
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within the Defence Sciemce Labora-
tory in Delhj to dea] with alphysio-
logical problems as applied to the
Armed Forces. In view of the rise in
research tempo in probems concern-
ing physiological and biochemical res-
ponses and human performance cha-
racteristics under various conditions
of stress and strain it wag decided to
raise a full-fledged Institute of Physi-
ology and Allied Sciences under the
Research and Development Organiza-
tion of the Ministry of Defence.
Government sanction for setting up
the Defence Institute of Physiology
and Allied Sciences at Madras was
given in September, 1962 and accovd-
ingly the institute was set up at Mad-
ras, as it was considered that by and
large Madras satisfieq the iequire-
ments and environmental conditions
required for the type of work then
envisaged for the institute.

After the Chinese attack, it became
necessary to station a large body of
troops in high altitude areas. As the
existing knowledge on the subject
of high altitude physiology was very
meagre, this institute was called upon
to reorient its main activities to high
altitude problems of the Army. Abrut
90 per cent of the projects of this ins-
titute in hand relate to the Army and
of these over 80 per cent are related
to conditions of high altitudes and
cold environments, Keeping in view
the conditions of our borders, this
trend will continue for a considerable
period. Mainly on this account suc-
cessive Directors-General of Armed
Forces Medica Services have repre-
sented for shifting the Institute to
the north has itg present location has
led to considerable impediments in
the way of research.

Recently the Chiefs of Sta‘*f Com-
mittee strongly recommended that a
committee should be set up to go-into
this question afresh. Accordingly a
committee, comprising inter alia of
scientific and technical officers was
set up. They have assessed in great
detail the merits and demerits ot re-
taining the institute in Madras and
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also the implications of" shifting it to
another location. The repori of the
committee is under consideration and
it is difficult for us to say anything
at this stage,

SHRI S. KANDAPPAN: Is it not
a fact that Government have already
got two high altitude laboratories in
the north?

SHRII L. N. MISHRA: The hon.
Member should not look at it from
the point of view of his own State;
he should not look at it from a paro-
chial angle. Perhaps, the hon. Mem-
ber is not aware of one fact namely
that we have recently taken g deci-
sion to shift the Defence Vehicles Re-
search and Development Unit which
was established at Ahmednagar in
1947, to Avadi near Madras. I would
submit that the hon. Member must
have a broader all-India outlook and
should not bring in parochial coasi-
derations in such matters,

SHRI S. KANDAPPAN: What he
has said does not deserve to be ans-
wered by me, Without indulging in
cheap arguments, let him give a cate-
gorical answer to the point that I have
raised. Is it not a fact that Govern-
ment already have two high altitude
research laboratories in the north?
Therefore, why should they think of
shifting this institute from Madras to
the north?

SHRI L. N. MISHRA: The issue is
whether the utility of this laboratory
will be better by stationing it at
Madras-or somewhere else. The ques-
tion has been examined by a commit-
tee and the report of the committee
is under consideration. We have not
come to any final decision. But I would
ask the hon. Member not to takg a
view that simply because it is located
in Madras it should continue there;
as a matter of fact we are shifting the
Defence Vehicles Research and Deve-
lopment Unit established in Ahmed-
nagar in 1947 to Madras. So there is
no prejudice against Madras. As a
matter of fact many of the units of
defence establishments are in Madras.
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DR. MAITREYEE BASU: But high
altitude is there in Madras #2iso, There
is a fectory at Arvankadu.

SHRI L. N. MISHRA: Unfortuna-
tely, our troops are not located there;
they have to be on the north facing
China ang Pakistan and others. They
are not in Madras.

SHRI UMANATH: Madras is a
safer place.

SHRI L. N, MISHRA; There has
some criticism as regards our ap-

proach to the private sector in the
matter of defence preparedness. It is
said that we are not encouraging the
private stctor and we are not giving
any encouragement to them to take
over the responsibiity of defence pro-
duction. If the matter is examined
in detail it would be found tha: this
criticism is not based on facts.

After the Chinese aggression parti-
cularly, we have been trying to en-
corage the private sector as far as
possible, but it is a fact that we are
committed to have progressive growth
of the public sector in this country.
We believe in public sector; we are
not saving also that we do nnot want
the privaie sector because we be-
lieve in a mixed economy.

If we examine the question of de-
fence preparedness in detail we shall
find that all possible efforts have been
made to give encouragement to the
civli sector in the matter of defence
production.

We have recognised the assistance
which the civil sector can give'in in-
creasing the supplies to the Defence
Services, To the extent to which the
existing capacity in the civil sector
could be used, investment in the de-
fence sector can be reduced. This
should be realised. It also helps to
give a broader base to defence indus-
tries and thus augment the capacity
for indigenous produetion in einergen-
cies.

Towards the end of 1965, the De-

partment of Defence Supplieg was also
specially set up with the object of
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achieving speedier import-sbstitu-
tion for componnents of weapons and
ammunition, spare parts, and Where-
possible even items as a whole. The
progress made by this Department is-
encouraging. It has already placed
orders covering nearly 5000 items of
value of over Rs, 15 crores. The im-
portant factor, however, is that even
the more difficult items have already
started coming in,

The Director General of Ordnance
Factories also has athority to go direct
to the civil sector for obtaining the
manfacture of components. He has
also in this manner taken considera-
ble assistance from the civil sector or
the private sector. We do appreciate
that the civil sector would be interest-
ed only if substantial orders are placed
on them. Every effort is made to this
end. It can thus be said that the con-
tribution of the civil sector in helping
and augmenting production of the
ordnance and departmental factories:
as well ag of the public sector under-
takings is very considerable.

The capacity established in the pri-
vate sector is proposed to be utilised
on a continuing basis. Manufacturing
units in this sector which establish
capacity are given order for 80 per
cent of the requirements in the sze-
cond year also,

It is my intention that wherever
capacity has been established in the
civil sector new capacity for the same
item should not be established in the
defence production units, However,
where capacity exists in the defence
production units, it has to be really
utilised.

To assist the civil sector in esta-
blishing the production of the more
sophisticated defence stores, we have
been giving financial assistance in the
form of advance payments against the
purchase of materials etc. Technical
experts also advise and assist the in-
dustry in establishing production of
sophisticateq items.

Items connected with new weapons
have very close tolerances and it is
necessary to ensure that they are rro-
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duced of quality and specifications up
to the appropriate standard. It has
‘been our experience that in view of
‘the sophisticated and complicated na-
‘ture of the items certain firms in the
civil sector have not been able to
keep up to the production targets.

I can, however, assure tne House
that necessary steps are being taken
‘to associate and seek the co-operation
of the private sector in a such g raan-
ner that they could be activised in
the shortest possible time in the event
of an emergency.

SHRI S, M, BANERJEE (Karnpur):
Not at the cost of the public sector
wordnance factories. 20.000 items
have been given to the private sector.

SHRI L. N. MISHRA: Not a. the
«cost of the public sector. 1 am glad
that the hon. Member holds that
view, It will never be at the cost of
‘the public sector, We shall give pro-
-gressive encouragement to the public
sector but where capacitieg are avai-
lable in the private sector, we shall
try to utilise them and encourage
them,

Now, I come to the question in

‘which Shrl S. M. Banerjee is very
much interested, namely the condi-
tions of the defence workers. Shri

S. M. Banerjee knows very well the
conditions of the defence wor-
kers. I do realise that they are
having a hard time especially in
view of the rise in prices; their wages
are not commensurate with the rise

‘in prices, and, therefore, they are
having a difficult time. We do appre-
ciate all these points. But I would

like to appeal to the leaders of the
defence worker to bear one-thing in
mind namely that the defence
workers are not industiral workers;
they are not even public sector wor-
kers like those of the Hindustan
‘Steels. Their place is vital in our na-
tional life; therefore, they have to
‘bear in mind that if they do any-
thing which jeopardizes the pro
duction of defence equipment it tells
aupon the interests of the nation
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Therefore, they will have to
bear m mind that discipline

and production are not to become the
casualty of their movement. I want
that they should have a strong and
healthy trade union. We are prepar-
ed to meet their genuine grievances,
but at the same time we also want
from them that they will ensure
discipline and they will see to it that
there is productivity and production
also.

SHRI UMANATH: Why should he
not restore the permanent negotiating
machinery which was withdrawn by
Government, if he realy wantg that?

SHRI L. N. MISHRA: Perhaps. the
hon, Member is not in touch with the
subject. Shri S. M. Banerjee knows
about it.

SHRI S. M. BANERJEE: On behalf
of the defence worker federation I
assure him of full co-operation in the
matter of maintaining discipline,
decorum ete. In fact, he had inagu-
rated our defence workers’ confer-
ence. I must congratulate him for
that. He delivered a nice speech
also. But my only submission is that
the defence employees have a lot of
problems; unfortunately these pro-
blems; are not being discussed today
with the result that the All India De-
fence Employees’ Federation had to
give a call for token strike on the
15th May. Is he prepared to negotiate?
Shri Swaran Singh is not available;
at least Shri L. N. Mishra is availa-
ble. I want an assurance lrom him
that hé is prepared to discuss ihese
problems with them.

SHRI SWARAN SINGH: 1t is not
proper to say that I am not available.

SHRI L. N. MIHRA: It is not fair
to the Defence Minister to say that
he is not avaiable. He is always
available. About the strike nctice,
1 would like to say that I have seen
the resolution and I have seen the
demands made in the resoltuion.
There was also a question about Tt in
the Lok Sabha and the hon. Member
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knows the answer that we have given.
We are e xamining the varwus points
made by the wor!ueu -

So far as sxttmg round a table is
concerned we are. always prepared to
do so0 and negotiate. I am always pre-
pared to do so.

SHRI S. M, BANERJEE: You are.

SHRI L. N. MISHRA: I am prepar-
ed, and my senior colleage, the hon.
Defence Minister is also prepared.
He will get satisfactory answers and
replies provided he is reasonable and
accpts this condition that no settle-
ment can be at the cot of discipline
alnd production.

SHRI S. M. BANERJEE: Not at all.

SHRI L. N. MISHRA: He must bear
that in mind. Whether it is in Jabal-
pur, Kanpur or other places let there
be this deal between the defence
workers and Government. We will
take care of their well-being and wel-
fare and wages. Let them be respon-
sibe for discipline and prod*ctivity.

DR, MAITREYEE BASU: What
about the negotiating machinery?

SHRI L. N. MISHRA: If they
agree, it would be our ob’igation to
fulfil our part of the agreement.

As regards the machinery, Shri
Banerjee knows that we are discuss-
ing this also. We have agreed to dis-
cuss it on an in formal basis because
there has been a joint consultation
macinery of which Shri Banerjee 1s
also a member. We do not wart dup-
licathion of machinery.

SHRI S, M. BANERJEE: We do not
want the joint consultatlon machi-
nery.

‘SHRI L. N. MYSHKA You hve
accepted it.-

SHRI'S. M. BANERJEE: Tt must die
@ natural death. We wanmt eur nego-
tutmg mach.mery, nothu\g else. I.n
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front of Sardar Swaran Singh we
went at 11 O’clock; he assured us and
then we took our meals. But after.
sometimes, there was nothing.,.. ..

SHRI. L. N. MISHRA: Shr: Baner-
jee and others raised the question of
housing in. the Jabalpur ordnance
works. We ave recently sanctioned
the construction of 2100 houses at a
cost of Rs. 2 crores ¥ s0, Mcre pro-
jects are also being formulated in this
direction.

<
SHRI S. M. BANERJEE: Rs.
lakhs.

75

SHRI L, N. MISHRA: We are sl-
ways willing to help in thig respect.
So far as to housing problem is con-
cerned, we hope we will be able to
meet it in a period of 10-13 years, It
is not so easy as the hon. Member
thinks. It is really a serious problem
which had been neglected. @ We are
trying to give our attention to it.

We have recognised that night quty
entails strain on the workers. A night
duty allowance has, therefore, recent-
ly been sanctioned. The incentive
benus scheme has been liberalised.
Some improvement hag also been
achieved in providing medica]l cover
for the workers anq their families.

The workers in defence installations
are active participants in g mighty
nationa] endeavour to safeguard the
sovereignty of the country. This gistin-
guishes them from the workers in
other industrial undertakings. I know
our workers are patriotic people and
when the opportunity comes, they will
be prepared to offer every sacrifice in’
the service of their country. I must
however utter here a note of caution
in view of some recent intidents, that
defence workers are engaged in pro-
ducing equipment needed for defédd-
ing our national sovereignty and no-
thing can be dohe or will be alluwed
to ‘be done which would ‘weaken our
efforf. No matter, how gehuine the
grievahcés afe, that should hot be.
a!!dwed * Jeop‘rlu wm m

ca aafy
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various machinerieg of joint consulta-
tion must be made fuller use of for
redress of grievances, but jeopardis-
ing production, as the House will sp-
preciate, affects defence preparedness
and gny weakness jn thig might well
threaten the very existence of the na-
tion. I would, therefore, ask for the
co-opration of all political parties t0
ensure and help in preventing inci-
dents which threaten continuity of
production. So they should realise
the gravity of the situation in which
we gre placed today and should not
try to precipitate matters.

We are prepared to look into mat-
ters concerning the HAL andq also
some other concerns. Shri Bauerjee
referred to a token strike on May 15.
I am prepared to sit with them and to
talk to them with a view to redress
genuine grievances. But I would re-
quest them not to precipitate matters,
uot to think in terms of jeopardising
defence production and defence pre-
paredness.

Before I conclude I would like to
say that the Defence Production esta-
blishments have proved their capa-
bility of mastering the Jatest technique
ang producing the most modern and
sophisticated equipment. Today our
fighting forces are assure of getting
the most modern equipment necesssry
to enable them to discharge the task
assigned to them.

We are on way to achieving self-
sufficiency in important items of arms,
we have developed new weapons of
signifiant values and there is every
reason to fee] gatisfled with the pro-
gress we have made in the matter of
Defenec Production.

SHRI S. M. BANERJEE: In the
Jammu and Kashmir area in the case
of MES employees, 1500 to 2000 of
them, they were getting a field con-
eession. This has arbitrarily been
stopped from 1 March 1968. This is a
very sensitive area. May I request hinv
and the Minister to say whether they
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woulg restore this. There was actu-
ally a token strike, pen-down stirike
and hunger strike. What more is need-
ed in Kashmir to press this gemand?
Wil] the Minister at least give me an
assurance that he will look into the
matter?

SHRI SWARAN SINGH: I will cer-
tainly look into it. But I might ex-
plain that these three places to which
the hon. Member refererd, that is,
Jammu, Udhampur and Srinagar gre
places which we cannot say are field
areas. In Jammu and Srinagar if
concession was of free rations etc. that
situation is completely changed. 1f the
concession is withdrawn, the normal
compensatory allowance admissible in
any city or town of that size will cer-
tainly apply. It is really a switch-
over from gne to the other.

SHRI UMANATH: Most of these
pecple came from outside places on
the deflnite understanding that they
would continue to get these conces-
sicns, If you want to withdraw the
concessions, they say ‘send us back
cr restore the concessions'.

SHRI SWARAN SINGH: That is a
separate issue which cannot be tagged
on to this,

They were getting this. The other
allowances which are normally admis-
sible to their other colleagues, who
are working in similar conditions,
were not being paid to them. Now
this concession of free rationg is =
peculiarity of a fleld area where there
are actually field conditions. That has
been withdrawn. In their place, tucy
are entitled to the types of concessions.
which are available to their other
brethren on the civilian side who are
working in towns of the same size
and same conditions.

SHRI S. M. BANERJEE: 1 was re-
ferring to civillan workers.

ot wo fo wgww  (farmmagR) :
awrafy off, & wrad afeg ¥ a8 wgAT
e §, W e ¥ fie fedew fafree
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SHRI SAMAR GUHA (Contai): Mr.
Chairman, the partition of India, the
Nehruite policy of political extrovert-
ism, the luxury of panchsheel, sur-
render of Tibet to Red China and the
pacifist psychosthanea of the present
Congress leaders in Delhi are the con-
tributing factors that have led to the
present predicament in our Jefence
problem which is now consuming one
third of the national revenue, an un-
der-developed country like ours Yet
it seems to me that our Government
hss neither a clear appraisal of the
nature, strategy and tactics of the
enemies, who are no longer potential
or unidentified but are aggressively
activatey and actual, nor a defence
policy for defending our national in-
dependence.

Ag to the nature of our enemies, it
has been stated in this defence Re-
port:

“Of these, the Chinese danger
poses to be a long-term one while
the danger from Pakistan centres
on certain problemg and has cer-
tain elements which do not give it
such a long-term character”.

This is an absolutely misconceived
appraisa] of the danger from the side
of Pakistan. Even if we make a com-
Plete gift of the whole of Kashmir
% Pakistan, it wil not be possible for
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this Government to gtop the practice
of belching out of volcanic hatred by
Pakistan against India as long as the
Pindi Lord hag the necessity to rule
over the colony of East Pakistan and
to maintain that political chimera of
the unity of Pakistan with the two
antipoda] regions completely separate
from each other. For the existence
of Pakistan, they will maintain a
posture of perpetual enmity with
India.

910

Our defence problem is indivisible
so far as China and Pakistan are con-
cerned and it is almost of the same
nature. India faced successively one
attack from China followed within
three years by another from Pakistan.
Now our problem is this. It must be
remembered that these two potential
enemies, China and Pakistan, have
combined themselves in a solid pha-
lanx with the sole objective of de-
feating India. The problem for +he de=
tence of India is this. We are com-
pletely encircled by two enemies, com-
pletely identifying themselves and
forming a solid phalanx with the sor-
did policy of crippling India. Now it is
potentials but they may actually
strike India simultaneously, with
synchronising thrust on all our fron-
tiers. That is the crux of the problem

before us today.

We have to realise what is the actual
strategy and the tactics of the Sino-
Pak phalanx against India. That stra-
tegy is to involve India in as many
fronts as possible, even in our oceanic
front, as on our other frontiers. They
have also another objective—to create
extra fronts, that is, fronts within our
country. Everybody knows what is
going on in Nagaland and the Mizo
Hills and how they are being nhelped
by Pakistan anq China; everybody
knows what the plebiscite fronts in
Kashmir are trying to do. Therefore,
we should not only consider facing
the Sno-Pak phalanx on our frontiers
but also facing the Pindi-Peking col-
umns inside India. As I said, Sino-
Pak collusion is trying not only to
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involve. us in our frontiers but simul-
taneously also inside our country. Our
defence tactics should be such as to
meet this. What is our strength to
match this joint phalanx of the Sino-
Pak collusion? The report of the De-
fence Ministry admits that gbout
thirteen to gixteen divisiong of the
Chinese army are deployed in the
Himalayan border; it also says that
Pakistan has doubled its land army.
What does it amount to, as against
the strength of our army of 8.25 lakhs?
The strength of the existing Sino-
Pak armies which we are facing, ex-
cluding the paramilitary forces of
Pakistan, is over a million. We have
to face the army of China and Pakis-
tan combined together and it will be
nearly a million. What was the
strength of the Army of Pakistan be-
fore 1965? Hon'ble Defence Minister
is nodding his head against the aum-
ber I mentioned.

SHRI SWARAN SINGH: I did not

want to interrupt your train of
thought. You continue with your
speech.

SHRI SAMAR GUHA: He should
kindly stop nodding. My point is that
at this moment we are out-numbered
with respect to the strength of the
joint Sino-Pak armies.

It had been admiited by our De-
fence Minister that since 1965, Pakis-
tan had doubled its Air Force. To-
day, in every paper it has come out
that America has permitted the sale
to Pakistan of about 100 M 47 Patten
tanks and also planes from other
eountries. In the naval front also
Pakiétan has five submarines while we
Have none. With respect to China,.the
report tells us that China has made
progress ‘in' rélear weaponry-at. a
paée’ whith we could not even antici-
pate.” T is- the -admission . by . out
Glovérnment. : oo -

oy

sl e -

el
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How can we counter _the potential
enemy which any day may turn out
to be an actual enemy, both in our
frontiers and inside our country? I
should say that our policy should be
that we should counter the enemy
with those very tactics and strategy,
which they have directed against us.
Our potential enemies are trying to
involve us in almost all our fronts
and galso inside our country. ¢ you
want to match them, you have to
counter them by their own strategy
and tactics. When it comes to this, our
so-called policy of Panchsheel comes
in our way. We are living in a shell;
we have created a sort of a world for
ourselves, as if the world is living
in some sort of a uytopian ideology. So
far as defence is concerned, at any
time, anywhere in the world, whatever
be the brand of the country, commu-
nist or fascist or militarist or capital-
ist, the only one consideration that
guides defence is national security. I
shall give you a few classic examples.
What was the Stalinist defence policy?
Fascism was the sworn enemy of
communism. What did Stalin do dur-
ing last great war? Communist Stalin
joined fascist Nazi Hitler and then
within two years joined the American
capitalism ang fought fascist Germany
with American arms, American weap-
ons and American ammunitions. Ano-
ther classic example is that of Egypt
which is maintainig its defence alliance
with Russia while in Egypt the com-
munist party is banned and almost
al] communists are jailed. There is no
deep ideological love between China
and Pakistan yet they combined—
which I cite as the third classic ex-
ample. Yet they have formed a solid
phdlanx =against India. The fourth
example is from our OwWn country—
that is of Netaji Subhas Chandra
Bose. He wanted to go to Russta;
Russia refused to give him shelter.
He went to Germany where e juined
hends- with Germany. -Germany .dec-
lared- war- againgt ‘Russid and'-wanted.
Natajl, Azaq Hind»Fauj th b€ sent: to:
Rubsis.” He: refused ' 4o ‘do- s0. ‘Whem
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he came to Japan, the Japanese gec-
lared war dgainst China but Netaji
refused to follow suit. In the case of
every nation, as in the case of Netaji
also, what was the supreme considera-
tion regarding Defence policy. It is
nothing else but national security and
national jndependence. Be it 3 com-
munist or capitalist or militarist cr
fascist Government, the prime factor
and the guiding principle of Defence
policy is nationa] security. There is no
other consideration or ideology or
politics for any nation in the world
for any. The only consideration to
guide nationa] defence ig national secu-
rity. Netaji joined hands with the
Communists, with the fascists, with
the imperialists; but he never allowed
himself to be identified with the
internal politics of any nation. That
should be our objective.

16 hrs.

As I have already stated, counter
the strategy and the tactics of the
enemy by similar moves. The enemy
is trying to involve us in as many
fronts as possible. Here I will again,
just remind you of the classic remark
of Bismark who said: ‘Do not allow
the two wings of the eagle to fight
simultaneously.” Whenever Germany
did it during the first war ang the
second war, Germany got defeated so
long as they were fighting with the two
wings of the eagle. But when the
Germany were fighting only one side,
they were victorious. As long as we
have to fight with two wings of an
‘eagle’ on the eastern and western
Himalayas, as we are almost encircled
today, we haye to fight simultanecusly
the synchronised Sino-Pak thrusts
with outnumbered physical strength,
outnumbered armaments, outnumber-
ed air force and outnumbered naval
force. Therefore, keeping aside all
ideological considerations, all so called
fashonable policies of panch gheel
what should we do? The only one
consideration—the consideration of
. national  security—should be . our
guiding principle in defence sphere.

So, 1 would suggest, firstly, Indo-
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Soviet . eollaboration. It is very good
that. a move has been initiated by
the Government. But the Qovern-
ment is not cautious enough. Just {0
have military hardware from Russia,
the Government of India is not cau-
tious enough to see that Communist
Russia js not ‘allowed to sell Com-
munism in India along with the mili-
tary hardware. Secondly, it is time
that some sort of defence pact with
Burma, Malaysia, Indonesia and Ceylon
are entereq into. The British power
is evacuating from that side and a
vacuum is being created, Now that
Burma is at loggerheads with China,
the time is very propitious, very
opportune, for India to enter into g
defence pact with those neighbouring
countries who believe with us in the
policy of pon-involvement. Thirdly,
we should have defence and political
understanding  with Afghanistan
Fourthly—I know our Government
would shudder to think of it—but I
am making this suggestion with all
sense of responsibility—with all faith
in peace and socialism, I would say
that India, for her own interests, that
is to involve China in another front,—
India must establish political and
some sort of military relationship with
the Taiwan Government, ie. the
Formosa Government. If Red China
could enter into a treaty of friendship
with Fascist Pakistan, if Russig could
join hands with capitalist America at
a time when it is fighting fascist Ger-
many, can we not enter into gome kind
of alliance with an enemy of China
to contain the menace of China? Ig it
not in our national interest? Is it not
in the Interest of patinoal security?
We have to throw away all politieal
principles so that a part of the strength
of the enemy could be confined to the
other front. Is it not necessary to do
that? What are the Sino-Pak phalanx
doing? We should counter them with
the same strategy. by keeping them
engaged in ag many, fronts as possible.
-Is it not neeessary.for us to go ‘rat
- 10r our. own natiqunal eeeurity.

Then' without entering into too coll-
boration with other governments,
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about which we are very much touchy,
we should follow the policy of Netaji,
i.e, not entranging too much our re-
lation with the enemy of our enemy.
We should not estrange too much of
our political relationship with the
enemy of our enemy. I do not want
to elaborate on that for obvious rea-
sons,

Then I come to another thing on
which also our Government is very
touchy. They will jmmediately jump
up when I mention it. In India we
have several lakhs of Tibetan refugees.
We are providing them with rehabili-
tation. But I would tell the govern-
ment that if they really want to fight
on the Himalayan front, while provid-
ing rehabilitation to the Tibetan re-
fugees, at the same time, they should
keep an army of brilliant mountain
fighters who know the climate of
Himalayas, who know every region
of Himalayag and their terrains. You
may raise several divisions of the
Tibetan army. If you can reccuit
Nepalis, have Nepalis in our army. If
possible, have the Khampas, because
they know every ar® of the Hima-
layas. You can have a Khampa div-
sion. They will fight China like tigers
in the Himalayan frontier.

Then, we should vigorously support
the Pakhtoons and the independent
movement of the East Pakistanis.

Here I may give my personal ex-
perience, which is something dange-
rous. I had a talk with a top military
officer in a certain place on a certain
occasion. For obvious reasons, I
would not mention the place. There
the military were called to give ser-
vice to the civilian people. I was sur-
prised to find that even 10 per cent
of the equipments that were taken
there did not work due to either
operational and mechanical defects.
This is dangerous. Government must
go Into it thoroughly. Even during the
Indo-Pakistan war it was reported that
40 per cent of our tanks did not ope-
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rate effectively due to mechanical
faults.

Lastly, every day we are facing the
problem of meeting the challenge of
Chinese propaganda. On the Himala-
yan region they are selling books on
their theory of communism. Even in
yesterday’'s paper there was a news
item that the Chinese are publishing
books and pamphlets to be transported
to Benga] to be distributed among the
people just to undermine the morale
of the Indian army. It js time that
Indian arlny is given certain ideologi-
cal training Kasam khaya, the old
British concept of loyalty woulq not
do The Indian army should be ins-
pired with a sense of patriotism, with
a sense of Indian nationalism, with a
sense of mission, with the knowledge
that they have a mission to fulfil. As
Netaji said, “India has g mission to
fulfi] and for that India has passed
through centuries of innumerable
visiccitudes.” That type of ideological
training should be given to our army
if you want to match the phalanx of
the Chinese army. Jai Hind.

1608 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

TWENTY-FIFTH REPORT

MR. DEPUTY-SPEKER: The House
will now take up Private Members’
Business.
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MR. DEPUTY-SPEAKER, The
question is:



